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Supreme Court

Abhishek Dwivedi v. State of Chhattisgarh, (Manoj Misra and Ujjal Bhuyan, JJ.), 2026 SCC OnLine
SC 1889

Annu Chahar v. State of U.P., (Vikram Nath and P.K. Mishra, JJ.), 2024 SCC OnLine SC 6492

Anshuman Joshi v. State of Maharashtra, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine
SC 6505

Anuradha Modi v. Bharti Telecom Ltd., (Sanjay Kumar and Alok Aradhe, JJ.), 2026 SCC OnLine SC
1891

Avneet Singh v. Jaswant Singh, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC 6509
Balrampuri v. State of M.P., (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 6503

Bestech India (P) Ltd. v. Manish Trehan, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC
OnLine SC 1890

Bindu R. Panicker v. State of Kerala, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 6498

Bobby v. X1, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 1882

Damanpreet Singh v. State of Punjab, (J. K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC
6508

Dolaram v. State of Rajasthan, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 6488
Durairaj v. State of T.N., (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 6499

Hebaskar (Gavaskar Pillai) v. State, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC
6489

Kailash Yadav v. State of Uttarakhand, (Manoj Misra and Manmohan, JJ.), 2026 SCC OnLine SC
1888

Kallem Santhi v. Kallem Srinivasa Sarma, (Aniruddha Bose and Rajesh Bindal, JJ.), 2024 SCC
OnLine SC 6485

Kapil v. State of Haryana, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC 6516

Kerala Industrial Infrastructure Development Corpn. v. Central Board of Trustees, (J.B. Pardiwala
and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1892

Lalta Prasad v. State of Uttarakhand, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC
6487

Manoj Kumar Agrawal v. NEPA Ltd., (Dr D.Y. Chandrachud, C.J. and Sanjiv Khanna, B.R. Gavai
and Sudhanshu Dhulia, JJ.), 2024 SCC OnLine SC 6514

Manthirikumar v. State, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 6494

Maruthi Corpn. Ltd. v. Gautam Jambotkar, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 1884

Maruthi Corpn. Ltd. v. Nagendra Chakrala, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 1885

Medico Legal Society of India v. Bar of Indian Lawyers, (Vikram Nath, B.V. Nagarathna, M.M.
Sundresh, P.K. Mishra and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC 1894

Mohd. Shoeb Abdul Gafar Mohammadbhai Kapadia v. State of Gujarat, (C.T. Ravikumar and Rajesh
Bindal, JJ.), 2024 SCC OnLine SC 6491

MSKEL MCCPL (JV) v. State of Rajasthan, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC
OnLine SC 6512
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Nagappa Shankar Powale v. Union of India, (P.K. Mishra and Vipul M. Pancholi, JJ.), 2026 SCC
OnLine SC 1878

Nirav Bhulabhai Patel v. State of Gujarat, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC
OnLine SC 6506

Nunu Mandal v. Krishna Chandra Jha, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 1873

Pabitra Routray v. Pradip Kumar Ray, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine
SC 1871

Prashant Waghmare v. Tanaji Balasaheb Gambjire, (Sanjay Kumar and K. Vinod Chandran, JJ.),
2026 SCC OnLine SC 1876

Pullalavelu Raja v. State, (Vikram Nath and P.K. Mishra, JJ.), 2024 SCC OnLine SC 6504
Rahman Khan v. Gausiya, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 1870
Rajesh Kumar v. State of Bihar, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC 6486

Rajinder Kaur v. Manpreet Singh, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine
SC 1883

Rakesh v. State of U.P., (Satish Chandra Sharma and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC
1874

Ram Halder v. State of W.B., (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 6501

Ram Saran Yadav v. State of U.P., (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine
SC 6513

Richie Rich Coop. Housing Society v. State of Maharashtra, (Surya Kant, C.J. and Vikram Nath, B.V.
Nagarathna, Augustine George Masih and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1880

Sanjay Kumar v. State of Bihar, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 6507

Sanjit Kumar Mahto v. State of Bihar, (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC OnLine
SC 6502

Selim S.K. v. State of W.B., (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 6500
Shan S. v. State of Kerala, (Vikram Nath and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 6495

Sonarpur Dhalua Tibals Welfare Society v. Chaitanya, (Surya Kant, C.J. and Vikram Nath, B.V.
Nagarathna, J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC 1879

Star Grain & Shipping (P) Ltd. v. Chetan Dalal, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 1872

State of H.P. v. Neelam Kumari, (Vikram Nath and P.K. Mishra, JJ.), 2024 SCC OnLine SC 6497
State of M.P. v. Mohan, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 6496

State of M.P. v. Shyam Sunder, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC
1881

State of Rajasthan v. Ravi Rawat, (Manoj Misra and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 1887
State of Rajasthan v. Sita Ram, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 6510
State v. Udhaya, (Sudhanshu Dhulia and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC 6511

Sudhesh Amibhai Desai v. State of Gujarat, (Vikram Nath and P.K. Mishra, JJ.), 2024 SCC OnLine
SC 6515

Sunil Bajaj v. State (NCT of Delhi), (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 6493
Taguda Pte. Ltd. v. SBI, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1875
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Tarun Jamnadas Ghia v. SEBI, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC
1877

U.P. Subordinate Service Selection Commission v. Ashok Yadav, (Manoj Misra and Vijay Bishnoi,
JJ.), 2026 SCC OnLine SC 1893

Union of India v. NC Isaac, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 1895

Vasudeo v. State of Maharashtra, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC
1869

X6 v. State of U.P., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC 1886
X7 v. State of U.P., (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 6490

Allahabad High Court
Aamir v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 29993
Aarifv. State of U.P., (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 30126
Aarti Shivhare v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29626
Aas Mohammad v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30102
Aashik Ali v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29583
Aashik v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30020
Aashish Singh v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29966
Abhay Tyagi v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30003
Abhinav Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29842
Abhishek Gaur v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30105
Abhishek Gaur v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30109
Abhishek Tiwariv. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29851
Abhishek Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29864
Abhishek v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29682
Adarsh Tiwari v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30153
Aditya Jaiswal v. State of U.P., (Zafeer Ahmad, J.), 2026 SCC OnLine All 29798
Aditya v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29690
Aditya v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29853
Afsana v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 30059

Ajad Kumar v. Pramila Devi, (Saumitra Dayal Singh and Donadi Ramesh, JJ.), 2024 SCC OnLine
All 10831

Ajahruddeen v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29850

Ajay Kumar Maurya v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29685
Ajay Kumar v. Kushalpal, (Vikas Budhwar, J.), 2026 SCC OnLine All 29766

Ajay Kumar v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30136

Ajay Nishad v. State of U.P., (Zafeer Ahmad, J.), 2026 SCC OnLine All 29796

Ajay Pal Singh v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29847

Ajay v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30055

Ajaypal v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29892
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Ajeet Gupta v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30025
Ajeet Kumar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29964

Ajgar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30030

Akamal Khan v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29639

Akhilesh Chandra Dwivedi v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.),
2026 SCC OnLine All 29754

Akhilesh Kumar v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 29675
Akhilesh Yadav v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29848

Akshya Gupta v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29908
Alankar v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 29676

Alishad v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 29734

Aman Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29947
Aman Saini v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 29883

Amar Jaiswal v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29909

Amarjit v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29579

Ambika Prasad Mishra v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All
30130

Amir Jaidi v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30019

Amit Kumar Dubey v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29637
Amit Kumar Gupta v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29701
Amit Kumar v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29744

Amit Kumar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29584

Amit Singh v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30158

Amit Tiwari v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 29819

Amrendra Yadav v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30184

Anees v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30148

Aniket v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30165

Anil Kumar v. Geeta, (Saumitra Dayal Singh and Donadi Ramesh, JJ.), 2024 SCC OnLine All
10832

Anil Kumar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29578
Anil Tiwari v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29602
Anis Saqlaini v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29996
Anis v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30176

Anish Kumar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29969

Anish v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30069

Ankit Vishwakarma v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30045
Ankit v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29958
Ankit v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30156

Ankita Chauhan v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29886
Anoop Kumar Shukla v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 29732

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851865

Anoop Singh v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 29568

Ansar Ahmad v. Samarth Mittal, (Vikas Budhwar, J.), 2026 SCC OnLine All 29771
Anshul v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 29786

Anuj Kumar Ojha v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29710
Anup Kumar v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30014

Anvar Ali v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29880

Arbaz v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30131

Archana Deviv. Ramakant, (Vikas Budhwar, J.), 2026 SCC OnLine All 29764

Arif Quraishi v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29859
Arjun Lodhi v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30006

Arjun Nishad v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29960
Arman v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29702

Arpit Yadav v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30107

Arpit v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30033
Arshad v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30157

Arti Pal v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29587

Arun Kumar Sahu v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29721

Arun Kumar v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30063

Arun Mittal v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 29737

Arun Pratap Singh v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 29739
Arunesh v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29627

Arvind Kumar Balmiki v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29576
Arvind v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30007

Aryan v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29869

Asgar Ali v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 29889

Asgar Ali v. State of U.P., (Zafeer Ahmad, J.), 2026 SCC OnLine All 29799

Ashaq Ali v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29562
Asharam v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30022

Ashish Kakkar v. Union of India, (Pritinker Diwaker, C.J. and Ashutosh Srivastava, J.), 2023 SCC
OnLine All 5611

Ashish Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29954
Ashish Solanki v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29933
Ashish Srivastava v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30121

Ashok Kumar Thakur v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All
30032

Ashok Lona v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30150

Ashu Tyagi v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30011
Ashutosh Bajpai v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 29817
Ashutosh Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29990
Aslam v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29902

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852035

Asma v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29644

Atah Mohd v. State of U.P., (Rajeev Misra, J.), 2024 SCC OnLine All 10826

Ataullah v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30042
Athar v. State of U.P., (Manju Rani Chauhan, J.), 2024 SCC OnLine All 10829

Avanish Yadav v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 29718

Avanish v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 29661

Avinash Mishra v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 29723

Avnish Kumar Tyagi v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 29692
Avnish Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30114

Awaneesh Kumar v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29600

Bablu v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29978

Babu Lal v. Shahabuddin, (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 30191
Babu Pasi v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30031

Baburam Yadav v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29849

Bahadur Singh v. Narcotics Control Bureau, (Krishan Pahal, J.), 2026 SCC OnLine All 29973
Baliram v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 29917

Bansh Lochan Singh v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30120

Banshraj Pal v. State of U.P., (Rajeev Misra and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All
29834

Baul v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30075

Bhadesar v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29792

Bhanu Prakash v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 29735
Bhanu Pratap Singh v. Madhu Joshi, (Vikas Budhwar, J.), 2026 SCC OnLine All 29778
Bharatraj Rajpoot v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29875
Bheema v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29921

Bhola Nath Dubey v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 29785

Bhoora Singh v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29645
Bhupendra v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30166
Bhupendra v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 29623

Bijendra Kumar v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30026

Braj Pal v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 29650

Brijesh Kumar Mishra v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30177
Brijesh Kumar Sharma v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29750
Brijesh Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29896
Brijpal Singh v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30021

Chandan Gupta v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30174
Chandan Kumar Keshari v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29940
Chandani v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29871
Chandrabhan Giriv. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29870
Chandu v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 29743

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851876

-10 -

Chhaya v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29726

Chhote Khan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30108
Chhotelal Yadav v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30106

Chhotey v. State, (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29808

CIT v. Rajesh Kumar Gupta, (Saumitra Dayal Singh and Arun Kumar, JJ.), 2025 SCC OnLine All
8771

Committee of Management v. Bhupendra Kumar Singh, (Vikas Budhwar, J.), 2026 SCC OnLine All
29774

Dayaram v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29586

Deepak Chahar v. State of U.P., (Siddharth, J.), 2026 SCC OnLine All 29929

Deepak Guru v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30028

Deepak Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30017

Deepu Pandey v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 29994

Devanti Devi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30087
Devendra Pratap v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30133

Devendra Singh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29945
Devi Singh v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30051

Devvart Mishra v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30132

Dhanesh Kumar v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29665
Dharmendra Kumar v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 29716
Dharmendra Singh v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 29677
Dharmendra Yadav v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30001
Dharmendra v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29713
Dharmesh Kumar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29601
Dharmpal Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29951

Dharmveer v. State of U.P., (Samit Gopal and Vikram D. Chauhan, JJ.), 2026 SCC OnLine All
29816

Dheeraj Singh v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29689
Dhrup Narayan v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30141

Digvijay Nath v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29914
Dilshad v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29582

Dinesh Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30160
Dinesh Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30049

Dinesh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29913

Divya Bakshi v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 29646

Dwarika Prasad Mishra v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 29814
Ehzad v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29868

Faeem Ahmed Faheem v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29991
Faujadar v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29640

Furkan Khan v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29703

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851836

-11 -

Gangaram v. Isha Duhan, (Saurabh Lavania, J.), 2026 SCC OnLine All 29756

Gaurav Bhadana v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 29567
Gaurav v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 30092
Gause Alam v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29962
Geetam v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30073

Golu v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30185

Gopal v. State of U.P., (Zafeer Ahmad, J.), 2026 SCC OnLine All 29797

Gore Lal Saroj v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 29826

Guddu Awasthi v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29708
Gulam Gaus v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29642
Gulfam v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 29863

Guljar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29709

Gulshan v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29589

Gurlal Singh v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 29822
Hansraj v. Isha Duhan, (Saurabh Lavania, J.), 2026 SCC OnLine All 29759

Happy Verma v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 29825

Hariom v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30098

Harkesh v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29829
Harsh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29858

Harshit Mishra v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29614
Heena Shukla v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 29657

Hemant Yadav v. State of U.P., (Siddharth, J.), 2026 SCC OnLine All 29974

Hemlata v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29987
Hira Yadav v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 29828

Hiralal v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 29742

Hiro v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29925

Imam Shamshul v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 29748
Inklesh Kumar v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29684

Igbal Ali v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29606

Ishika v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29643

Istikhar Ahamd v. Isha Duhan, (Saurabh Lavania, J.), 2026 SCC OnLine All 29757
Istikhar Ali v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30035
J.HV. Sugar Ltd. v. Naval Kishore Mishra, (Vikas Budhwar, J.), 2026 SCC OnLine All 29769
Jabar Singh v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 29830

Jagaveer v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 10839
Jagdamba Prasad v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29720
Jagmohan v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30070

Jagriti Chaudhary v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 29736
Jaiprakash v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29895

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852028

-12 -

Jane Alam v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 29931

Jaswant Kumar v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 29707
Jauhara Urf Mahak v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30046
Javed v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30099

Jay Sharma v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30024

Jugnoo Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30089
Julfekar Khan v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 29877
Juliv. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29915

Kaif'v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29963

Kailash v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30057

Kalawati Devi v. State of U.P., (Rajeev Misra and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All
29793

Kamran v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30015

Karan Rajeev v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30054

Kaushal Kishor Kushwah v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 29655
Khursheed Ahmad v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29861
Khushi Kumari Rai v. Gyanendra Pratap Singh, (Vikas Budhwar, J.), 2026 SCC OnLine All 29770
Khushi Ram Kashyap v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29596

Kiran v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29672

Kishan Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30183

Kismat Ali v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 30077

Kranti v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29876

Kripashankar v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30013

Krishna Kumar Mishra v. Alka Court of Civil Judge (Senior Division) Ftc, (Vikas Budhwar, J.),
2026 SCC OnLine All 29782

Krishna Pal Singh v. Saurabh Babu, (Saurabh Lavania, J.), 2026 SCC OnLine All 29762
Krishna v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30161

Kuldeep Singh v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29705
Kuldeep v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29695
Kuldeep v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29621
Kuldeep v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 10847
Kundan Singh v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 29647
Kusum Arya v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 29789

Laig Ahamad v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29628
Lal Bahadur Yadav v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29581
Lalji Jaiswal v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29823

Lallan v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30144

Lallu v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29794

Lavkush Prajapati v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30016
Laxmi Kashyap v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30134

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852266

-13 -

Lucky Pandey v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30100

Madanpal v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 29564

Mahendra Rai v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29980

Mahmood Alam v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30041
Mahtab Alam v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29854

Makkhan Sonkar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30096

Mala v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29979

Mamta Rani Gupta v. Amit Kumar Ghosh, (Vikas Budhwar, J.), 2026 SCC OnLine All 29775
Manas Yadav v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30101

Manik Agarwal v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30155

Manish Agrawal v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 29729

Manish Kumar Singh v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29981

Manish Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30080

Manish Kumar v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 29715
Manish Kumar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29577

Manna Singh v. State, (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 29810

Manoj Kumar Bind v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 29733

Manoj Kumar v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29674

Manoj Rajput v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29666

Manoj Sura v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29836

Manoj v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 29827

Manoj v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30039

Manoj v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 29654

Manoj v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 29833

Manoj v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29904

Manshu v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 29696

Markandey Yadav v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 10846
Masil v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29992

Masood Ali v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 29611

Masood Ali v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 29613

Mathura v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30142

Milan Dwivedi v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30115

Min Janib Junni v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29619
Mithilesh Kumar Sainee v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29688
Mobina v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30010

Mohd Akram v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 29560

Mohd Asif Khan v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 29700

Mohd Ehtesham v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29953
Mohd Kaif'v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30027

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852160

-14 -

Mohd Kasim v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29638
Mohd Laddan v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30103

Mohd Salim v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 29747
Mohd. Anas v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29900

Mohd. Bilal v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30071

Mohd. Hasan v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 29678
Mohd. Imran v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 29673

Mohd. Kasim v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29617
Mohd. Kasim v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29624
Mohd. Mustafa Raza v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 29728
Mohd. Nadeem v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29975

Mohd. Naseem Khanv. P. Guru Prsahad, (Vikas Budhwar, J.), 2026 SCC OnLine All 29765
Mohd. Salim v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30012

Mohd. Shamim v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29633
Mohit Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29894

Mohit v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29681

Mohit v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30187

Mohit v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30009

Monika v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29698

Monis v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 29881

Monu v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30005

Mubarik v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30004

Mukesh Chandra v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 29719

Munesh v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29620

Munesh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29901

Munna v. State of U.P., (Zafeer Ahmad, J.), 2026 SCC OnLine All 29800

Munni Devi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30167
Mursalin v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29693

Nabi Ahmad v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30173

Nadeem v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29936

Nadeem v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30149

Nafees v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29839

Nagar Palika Bharthana v. Raj Narain, (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29803
Nagendra Kumar v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30143

Nakul v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30118

Nanak v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30079

Nancy v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29906

Narendra Jha v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 29787

Narendra Singh v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29629

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851762

-15 -

Naresh v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29616
Naseebun v. Subhash Chandra, (Saurabh Lavania, J.), 2026 SCC OnLine All 29760
Natthu v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 29820

Naveen v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30090
Neelu Singh v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29982

Neetu Kumar v. Union Of India, (Arindam Sinha and Satya Veer Singh, JJ.), 2026 SCC OnLine All
30192

Nemi Chand v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 29730

Nikhil v. State of U.P., (Siddharth, J.), 2026 SCC OnLine All 29919

Nikhlesh Tiwari v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 29916

Nilesh Kumar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29965

Nirbhay Tiwari v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30116

Nitin Kumar v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29669

Nitrapal v. State, (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29791

Niyaaz Ahmad v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 29788

Nizamuddin v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 29746
Nouman v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29939

Om Prakash Lodhi v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29927
Om Prakash Yadav v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29724
Omveer v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30023

Pankaj Kumar Yadav v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 29999
Pankaj Sharma v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30172

Pankaj v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30146

Param Hans Yadav v. State, (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29832
Parmeshwar v. Disha Srivastava, (Vikas Budhwar, J.), 2026 SCC OnLine All 29783
Parshuram v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29865

Parvesh Chauhan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30043
Parwati Devi v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 29554

Pavan Kumar v. State of U.P., (Zafeer Ahmad, J.), 2026 SCC OnLine All 29801

Pawan Khushwaha v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30175

Pawan v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30047

Pawanesh Mishra v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29630
Payal v. State of U.P., (Siddhartha Varma and Achal Sachdev, JJ.), 2026 SCC OnLine All 29806
Pinkiv. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29968

Piyush Kheda v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30086

Pokhar v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 29988

Pooja v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 29557

Pooja v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29580

Prabhjot Singh v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 29566

Pradeep Kumar Upadhyay v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29609

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851742

-16 -

Pradeep Kumar v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29625
Pradyut Bhattacharya v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 29658
Prashant Kumar v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29722

Prateek Verma v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29972

Pratibha Srivastava v. Learned Court of Addl. Chief Judical Magistrate V, (Shree Prakash Singh,
1)), 2026 SCC OnLine All 29615

Praveen Kumar Singh v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30154

Prem Bihari Lal v. State of U.P., (Zafeer Ahmad, J.), 2026 SCC OnLine All 30190

Prem Chand v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 10838
Prem Kumar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29570

Prem Pal v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29891

Prempal v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30044

Prince Boxsha v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 29837

Priyanshu Saxena v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30002

Prteek Awasthi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29938

Puneet Kumar Chauhan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All
29957

Puneet Singh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 29653
Purushottam Sharma v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29555

Purvanchal Vidyut Vitaran Nigam Ltd. v. Hindalco Industries Ltd., (Arindam Sinha and Satya Veer
Singh, 1J.), 2026 SCC OnLine All 29753

Pushpa Devi v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 29838

Qayam Ali v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29636

Radha Devi v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29558

Radheshyam Shukla v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 10842
Radheyshyam v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30152

Rahul Chauhan v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29971

Rahul Rastogi v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29844

Rahul Yadav v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29683

Rahul v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30037

Rais Ahmad v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29635

Raj Bhartiv. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29955

Raj Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29961

Raj Kumari Dubey v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 10845
Raj Kumariv. Director of Consolidation, (Vikas Budhwar, J.), 2026 SCC OnLine All 29776

Raj Kumariv. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29641

Raja v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30093

Rajaram Paswan v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29976
Rajendra Prasad Tiwari v. Isha Duhan, (Saurabh Lavania, J.), 2026 SCC OnLine All 29758
Rajesh Kumar v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29668

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851801

-17 -

Rajesh Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29977
Rajesh Ojha v. State of U P, (Brij Raj Singh, J.), 2026 SCC OnLine All 29574

Rajesh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30034
Rajesh v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 29561

Rajkumar v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29622
Rajneesh Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29843
Rajnish Kumar Nishad v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29924
Rajnish Shahni v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30163
Rajnish v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30062

Rajpat Patel v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29632
Raju Kumar Kushwaha v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30127
Raju v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 30117

Rakesh Mohaniya v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29725
Rakesh Sahni v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29867
Ram Anuj v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29594
Ram Chander v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 29809

Ram Guni v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 29821
Ram Kishun v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30140

Ram Lal v. Sanjay Asati, (Vikas Budhwar, J.), 2026 SCC OnLine All 29773

Ram Murat v. Anamika Srivastava, (Vikas Budhwar, J.), 2026 SCC OnLine All 29763
Ram Naresh v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29845

Ram Prakash Sharma v. State of U.P., (Rajeev Misra and Dr Ajay Kumar-II, JJ.), 2026 SCC
OnLine All 29835

Ram Prakash v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29694

Ram Sahay Pal v. State of U.P., (Rajeev Misra and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine All
29795

Ram Sajeewan v. Jitendra Pratap Singh, (Vikas Budhwar, J.), 2026 SCC OnLine All 29772
Ram v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30124
Ramanand Gond v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29946
Ramashankar v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 29831
Rambhajan v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 30061

Ramchandar Bind v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30095
Ramdhari Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29862
Rameshwar v. Pawan Kumar, (Saurabh Lavania, J.), 2026 SCC OnLine All 29767
Ramjani v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30074
Ramnaresh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29950
Rampata v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29608
Ramprasad v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 29930

Ramsakal Maurya v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 30078

Rana Singh v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29605

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851738

-18 -

Rani v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30050

Ranjeet Rajpoot v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30171
Ranjeet v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30151

Ranjeet v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29573

Rataiv. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30168

Rateria Laminators (P) Ltd. v. Commr., (Piyush Agrawal, J.), 2023 SCC OnLine All 5610

Ratnesh Mani Tripathi v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All
10844

Ravi Chauhan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29949
Ravi Kumar Pandey v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29912

Ravi Rajpoot v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29903

Ravi Shankar Ram v. Ravi Prakash Srivastava, (Vikas Budhwar, J.), 2026 SCC OnLine All 29780
Ravi v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 29804

Raviv. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29884

Ravindra Singh v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 10848
Ravindra v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29872

Ravindrakumar Jagesar Yadav v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29706
Raza Husain v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30164

Reet Kumar v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 29878

Rehan v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29697

Rehan v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30094

Rehmat Ullah Khan v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 29751

Renu Yadav v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30052

Rinku v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30122

Rishi Kumar Gupta v. Aradhna Gupta, (Saumitra Dayal Singh and Donadi Ramesh, JJ.), 2024 SCC
OnLine All 10830

Ritik Chauhan v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30018
Rituraj Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29860
Rizwan v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29941

Rohit v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29948
Rohit v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30128

Rohit v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30129

Rohitash v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29959
Romil Agrawal v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 29612
Roop Singh v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29556
Roshan v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 30189

Roshan v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29879
Rubeena v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30135

S.B. Traders v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 29714
S.M. Travels v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 29610

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851743

-19 -

Sachin v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30056

Saddam Husain v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29852
Saddam Shah v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29712

Safiya Khatoon v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29603
Sagar Pratap Saini v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30076
Sahab Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29910
Saharan v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30170

Sahdev v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30058

Sajid v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29686

Sakina Begam v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30110
Saleem v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29618

Salim v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29952
Salim v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30038

Salman Khan v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30067

Salman Shah v. State of U.P., (Siddharth, J.), 2026 SCC OnLine All 29932

Salman v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29604

Sambhar Chai v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 2026
SCC OnLine All 30188

Sameer v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29956
Sameer v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 29812

Sampoorna Jan Kalyan Samiti v. State of U.P., (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024
SCC OnLine All 10841

Sandeep Kumar Tiwari v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29585
Sangeeta Devi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30111
Sangita v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 29651

Sanjay Mourya v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30123

Sanjay Sharma v. Gyanendra Pratap Singh, (Vikas Budhwar, J.), 2026 SCC OnLine All 29779
Sanoj Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29841

Santosh Jaiswal v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29995

Santosh Kumar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29937

Santosh Kumar v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29907

Santosh Verma v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 29846

Santosh Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29857

Sarik v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29885

Saroj v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29856

Satish Patel v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30182

Satya Prakash v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29599

Satyendra Kumar Pandey v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 29738
Satyendra Kumar Verma v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29631
Saurabh Gupta v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 30119

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852251

-20 -

Saurabh Mishra v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30147

Saurabh Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29989
Saurabh Tiwari v. State of U.P., (Prashant Mishra-1, J.), 2026 SCC OnLine All 29679
Saurabh Yadav v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29942
Saurabh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30088

Seema Bhati v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29899

Seeta Ram v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 29565

Shabbir v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29811

Shadab Anwar v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29680
Shahadat v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29897

Shahid v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29890

Shahnaz Bano v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29873
Shailendra Dwivedi v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29593
Shailendra Kumar Upadhyay v. Sandeep Parcha, (Vikas Budhwar, J.), 2026 SCC OnLine All 29761
Shailendra Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30072
Shailendra Yadav v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30097
Shailesh Gupta v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 29663
Shakil Ahmad v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 29741

Shakir v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 29818

Shaktiman v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 29918

Shamshul Haque v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30082

Shamsul v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29572

Shan Mohammad v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30180
Sharif'v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 29805

Shashi Kant Pandey v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30181
Shaym Ji Chaturvedi v. Isha Duhan, (Saurabh Lavania, J.), 2026 SCC OnLine All 29755
Sher Khan v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30162

Shesh Narain Gupta v. Mohd. Yasin, (Vikas Budhwar, J.), 2026 SCC OnLine All 29777
Sheshmani v. State of U.P., (Rajeev Misra, J.), 2024 SCC OnLine All 10827

Shikha Kumari v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29970

Shishupal Singh v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 29659
Shiv Lakhan v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 10840
Shiv Prakash Tiwari v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29923

Shiv Prakash v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29717

Shiva Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29898

Shivam Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 29928
Shivam Rawat v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30138

Shivam Singh v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 29740

Shivam Vimal v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29590

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851723

-21 -

Shivam Yadav v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29935
Shivam v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30112

Shivkaran v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29998

Shivraj Singh v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29967

Shobha Kumari v. Manish Kumar Verma, (Vikas Budhwar, J.), 2026 SCC OnLine All 29781
Shobhit v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30186

Shree Mahaveer Export v. Union of India, (Pritinker Diwaker, C.J. and Ashutosh Srivastava, J.), 2023
SCC OnLine All 5612

Shuaib Ahmad Usmani v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29591
Shubham Kumar v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 29634
Shyam Babu Tiwari v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 29660
Shyam Babu v. Manish Kumar Verma, (Vikas Budhwar, J.), 2026 SCC OnLine All 29784
Shyam Bahadur Singh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 29671
Shyamdhar v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29597

Sirazuddin v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29687

Sohil v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29905

Somali Deviv. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29874

Soniya Sati v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 29745
Sonu Chauhan v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29667
Sonu v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29922

Sonu v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30125

State of U.P. v. Bhura, (Ashwani Kumar Mishra and Dr Gautam Chowdhary, JJ.), 2024 SCC
OnLine All 10837

State of U.P. v. Pappu, (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
29552

State of U.P. v. Rais, (Ashwani Kumar Mishra and Dr Gautam Chowdhary, JJ.), 2024 SCC
OnLine All 10835

State of U.P. v. Sanjeev Verma, (Ashwani Kumar Mishra and Dr Gautam Chowdhary, JJ.), 2024
SCC OnLine All 10836

State of U.P. v. Satya Prakash, (Ashwani Kumar Mishra and Dr Gautam Chowdhary, JJ.), 2024
SCC OnLine All 10833

State of U.P. v. Shekhar Singh, (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 29553

Subash v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29997

Subhash Nishad v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29986
Sudarshan v. Chandra Mohan Garg, (Vikas Budhwar, J.), 2026 SCC OnLine All 29768
Sudhakar Dixit v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29656
Sudhanshu Ojha v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 30065
Sudhir Shukla v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29888
Sughar Singh v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 29815

Sujeet Yadav v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29598

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851731

-22 -

Sukesh Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30036
Suman v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29595

Sumit v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 29662

Sundar v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 30060

Sundar v. State of U.P., (Zafeer Ahmad, J.), 2026 SCC OnLine All 29802

Sunil Kumar v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29752

Sunil Tyagi v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30000

Sunil Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29866

Sunil v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29926

Suraj v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 30040

Suraj v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 30048

Suraj v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 29813

Surendra Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29983
Surendra Pratap Singh v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29569
Surendra Singh v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 29699

Suresh Chandra v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 29649
Surjeet v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29911

Surya Bhan Singh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 29670
Surya Prakash Tiwari v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29607
Sushil Kumar Maurya v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 29727
Sushil Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30145

Tajim v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 10843
Tanisha Kumari v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30169

Tanuj v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30104

Tara Singh v. Lakhimpur Finvest Co. Ltd., (Abdul Moin, J.), 2026 SCC OnLine All 29551
Tilak Singh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 29563

Udayveer Singh Gaur v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29887
Udayveer Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29893
Umesh Chandra Rajput v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30091
Umesh Yadav v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30081

Umid Khan v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30139

Umme Habib v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 29704

Usaman v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 29840

Vandana Yadav v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 29652
Veependra Singh v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 29691
Veerappan Bharti v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29984
Vibha Awasthi v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29575

Vijai v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 29790

Vijay Dohrey v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 29824

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851957

-23 -

Vijay Pal v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30068

Vijay Pal v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 30053

Vijay Saroj v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30008
Vijay Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30159
Vijay v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30179

Vikas Mishra v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30113

Vikas Yadav v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 30029

Vikas v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 29943

Vinay Kumar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29571
Vineet Dixit v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29588

Vinita Sahu v. Dinesh Kumar Sahu, (Saumitra Dayal Singh and Donadi Ramesh, JJ.), 2024 SCC
OnLine All 10834

Vinod Yadav v. State of U.P., (Rajeev Misra, J.), 2024 SCC OnLine All 10828

Vinod v. State of U.P., (Siddharth, J.), 2026 SCC OnLine All 29920

Vipin v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 30084

Virat Maurya v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 29985
Virendra v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 29855
Vishal Gupta v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 29731
Vishal Ranjan v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29944

Vishal Tiwari v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30064

Vishal v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30178

Vishnu v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 29934

Vishnu v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 29592

Vivek Kumar Sharma v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 30085
Vivek Yadav v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 30066
Waliuddin v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 29749
Waliuddin v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 29882

X Juvenile v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 29807

Yash Gupta v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 29664
Yogendra Pal Singh v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 29559
Yogendra Singh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 29648
Yogesh Mittal v. Union of India, (Vikram D. Chauhan, J.), 2023 SCC OnLine All 5609
Zubair Ahmad v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 29711

Andhra Pradesh High Court
M. Raja v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 3865
Mondibanda Naveen v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 3864
Nandika Lokanath v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 3862

State of A.P. v. Mallavarapu Kesava Raya Sarma, (Prashant Kumar Mishra, C.J. and Ninala
Jayasurya, J.), 2023 SCC OnLine AP 4643

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851281

-4 -

V. Lakshmaiah v. Executive Officer, (V. Sujatha, J.), 2026 SCC OnLine AP 3866
Vyasasramam v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2026 SCC OnLine AP 3863

Bombay High Court
Abhijeet Patil v. Angel Broking (P) Ltd., (Somasekhar Sundaresan, J.), 2025 SCC OnLine Bom 6727

Balaji Engineering Works v. Union of India, (S.V. Gangapurwala and M.G. Sewlikar, JJ.), 2022 SCC
OnLine Bom 12174

Chandrakant C. Mishra v. Union of India, (Nitin Jamdar and Manjusha Deshpande, JJ.), 2023 SCC
OnLine Bom 3467

CIT v. Saroj Sudhir Kothari, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 12176
CIT v. Saroj Sudhir Kothari, (K.R. Shriram and N.R. Borkar, JJ.), 2022 SCC OnLine Bom 12175
CIT v. TATA Industries Ltd., (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine Bom 6756

CIT v. Varun Corpn. Ltd., (K.R. Shriram and Firdosh P. Pooniwalla, JJ.), 2023 SCC OnLine Bom
3468

Dnyanoba Dhondiba Dhankude v. Jijabai Dattatray Dhankude, (Milind N. Jadhav, J.), 2025 SCC
OnLine Bom 6729

Executive Engineer v. Amit Mangesh Kadam, (Somasekhar Sundaresan, J.), 2025 SCC OnLine Bom
6733

Firdowshi Begum Kaizar Kamal Azad v. Rohitkumar Bhagaji Kanse, (R.N. Laddha, J.), 2025 SCC
OnLine Bom 6732

Gajanan Maharaj Nagari Sah Patsanstha v. Deepali Ashwin Grihe, (Milind N. Jadhav, J.), 2025
SCC OnLine Bom 6731

Gaurav v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 12180

Head Master v. State of Maharashtra, (Shree Chandrashekhar and Manjusha Deshpande, JJ.), 2025
SCC OnLine Bom 6730

Indian National Ship Owners Assn. v. CIT, (K.R. Shriram and Firdosh. P. Pooniwalla, JJ.), 2023 SCC
OnLine Bom 3471

Igbal v. Brihanmumbai Municipal Corpn., (Gauri Godse, J.), 2025 SCC OnLine Bom 6735

Knowledge Capital Services (P) Ltd. v. Union of India, (G.S. Kulkarni and Jitendra Jain, JJ.), 2023
SCC OnLine Bom 3469

Madhusudan (Dr.) v. Dr. Rajalaxmi Walavalkar, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom
6737

Maruti Dattu Patil v. Vimal Mahadev Patil, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom 6734

Mayur Chavda v. State of Maharashtra, (Revati Mohite Dere and Sharmila U. Deshmukh, JJ.), 2023
SCC OnLine Bom 3465

MSK Electricals v. Union of India, (S.V. Gangapurwala and M.G. Sewlikar, JJ.), 2022 SCC OnLine
Bom 12173

Navjeevan Dharmi Associates v. CIT, (B.P. Colabawalla and Amit S. Jamsandekar, JJ.), 2025 SCC
OnLine Bom 6532

Ramchandra K. Mendadkar v. Union of India, (K.R. Shriram and Firdosh P. Pooniwalla, JJ.), 2023
SCC OnLine Bom 3466

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003639544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003639544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854457

-25 -

Ramesh Narayan Thakur v. Kashibhai Narayan Thakur, (Madhav J. Jamdar, J.), 2025 SCC OnLine
Bom 6728

Satyen Polymers (P) Ltd. v. Union of India, (G.S. Kulkarni and Jitendra Jain, JJ.), 2023 SCC OnLine
Bom 3470

Shamim Saleem Shaikh v. Brihan Mumbai Municipal Corpn., (Gauri Godse, J.), 2025 SCC OnLine
Bom 6726

Shangrila Vaibhav CHS Ltd. v. Payal Bachani, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 6738

Shrikar Arvind Paranjape v. State of Maharashtra, (Alok Aradhe, C.J. and Sandeep V. Marne, J.),
2025 SCC OnLine Bom 6736

Mumbai District Court

Aditya Chandra Prakash Sanghvi v. Union of India, (Anuradha A. Pandule, Additional Chief
Judicial Magistrate), 2026 SCC OnLine Dis Crt (Bom) 10

Rohit Kumar Singh v. Customs, (Anuradha A. Pandule, Additional Chief Judicial Magistrate), 2026
SCC OnLine Dis Crt (Bom) 11

Calcutta High Court

Aatmadeep v. State of W.B., (Ravindra V. Ghuge, C.J. and Tapabrata Chakraborty, J.), 2026 SCC
OnLine Cal 13365

Alik Kumar Halder v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13357
Alok Kumar Behera v. Coal India Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13367
Anita Karmakar v. State of W.B., (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 13336
Ashis Kumar Dutta v. Union of India, (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 13347

Asis Kumar Das v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13359
Asis Kumar Das v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13360
Asit Mazumder v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 13337

Asok Kumar Basu v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13362
Balmer Lawrie & Co. Ltd. v. Union of India, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 265
Bikash Bandhab Giri v. Sukhdev Khatua, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 13327
Biplab Banerjee v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13368
Biplab Shil v. State of W.B., (Rishad Medora and Arijit Banerjee, JJ.), 2026 SCC OnLine Cal 13333
Biswajit Pal v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13358

CITv. Phalguni Enclave (P) Ltd., (T.S. Sivagnanam, Acting C.J. and Hiranmay Bhattacharyya, J.),
2023 SCC OnLine Cal 6855

CIT v. Pramod Kumar Tekriwal, (T.S. Sivagnanam and Bivas Pattanayak, JJ.), 2022 SCC OnLine Cal
4798

Hanifa Bewa v. Union of India, (Debangsu Basak and Aryak Dutt, JJ.), 2026 SCC OnLine Cal 13342
Hena Khatun v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13351

Humayun Kabir, In re, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 13320

Jagasehwas Sarkar v. State of W.B., (Apurba Sinha Ray, J.), 2026 SCC OnLine Cal 13323
Jorehaut Group Ltd. v. Commr. of State Tax, (Smita Das De, J.), 2026 SCC OnLine Cal 13345

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003099456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854494

-26 -

Joyetri Chowdhury v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 13354

Julekha Khatun v. Coal India Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13348
Kaustav Jagat Roy v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 13328
Life Care Medical Foundation v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 13346
Mirza Akhtar Ali v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 13338

Mohd. Bablu v. State of W.B., (Ravi Krishan Kapur and Supratim Bhattacharya, JJ.), 2026 SCC
OnLine Cal 13335

Mohd. Hasinuddin v. Beauty Dutta, (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 13319
Mohd. Mehedi Hossain v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 13340

Moloy Kumar Sarkar v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13361
Moniruddin Ahmed, In re, (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 13330

Morteza v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 13322

Mousumi Pal v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 13350

Narottam Mondal v. Union of India, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13366
Pankaj Saraf v. State of W.B., (Bibek Chaudhuri, J.), 2023 SCC OnLine Cal 6854

Pawan Agarwal v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 13343

Ram Bhajan Mahato v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 13325
Rama Shanker Modi v. Commr. (CGST), (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 6857

Rauf Ali Sk v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13352

Rintu Das v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13364

Sahil Islam v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13349

Saibal Adhikari (Dr) v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 13329
Sanjib Saha v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 13344

Sanjiv Kumar Dalmia v. SBI, (Krishna Rao, J.), 2026 SCC OnLine Cal 13339

Sashi Kar, In re, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 13326

Shivji Prasad v. State of W.B., (Arijit Banerjee and Rishad Medora, JJ.), 2026 SCC OnLine Cal
13324

Shubra Das v. Union of India, (Sabyasachi Bhattacharyya and Sandip Kumar De, JJ.), 2026 SCC
OnLine Cal 13369

Shyamal Kumar Chatterjee v. State of W.B., (Sabyasachi Bhattacharyya and Sandip Kumar De,
11.), 2026 SCC OnLine Cal 13341

Sribesh Seal v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13356

State of W.B. v. Nabin Sharma, (Ravi Krishan Kapur and Supratim Bhattacharya, JJ.), 2026 SCC
OnLine Cal 13334

Subayer Hossain Mollah v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 13353
Sunil Chandra Dey v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13363

Tai Industries Ltd. v. State of W.B., (Sabyasachi Bhattacharyya and Sandip Kumar De, J].), 2026
SCC OnLine Cal 13332

Timir Ranjan Das v. State of W.B., (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 13355
Udayan Guha v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 13321

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854470

-27 -

United India Insurance Co. Ltd. v. Rohid Seikh, (Biswaroop Chowdhury, J.), 2026 SCC OnLine Cal
13331

Usha Gupta v. Commr. of Revenue, (T.S. Sivagnanam and Hiranmay Bhattacharyya, JJ.), 2023
SCC OnLine Cal 6856

Chhattisgarh High Court
Ashish Kumar Tiwari v. Union of India, (Deepak Kumar Tiwari, J.), 2023 SCC OnLine Chh 6076

Balaji Gas Co. v. Indian Oil Corpn. Ltd., (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
17580

Boppana Sunaina v. State of Chhattisgarh, (Narendra Kumar Vyas and Sudhir Kumar, JJ.), 2026 SCC
OnLine Chh 17582

Chandan Thakur v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17567

Chandra Kumar Oraon v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine
Chh 17568

CIT v. Mahavir Ashok Enterprises (P) Ltd., (Sanjay K. Agrawal and Amitendra Kishore Prasad, JJ.),
2024 SCC OnLine Chh 9242

Digrilal Sidar v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
17581

Dileshwar Markam v. Narayan Kumar Dewangan, (Naresh Kumar Chandravanshi, J.), 2026 SCC
OnLine Chh 17561

Gajendra Kumar Maheshwari v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC
OnLine Chh 17574

Golu Khan v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 17558
Kanhaiyadas Mahant v. Krishna Auto, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 17563

Krishna Rohidas v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17572

Mamta Bai Dhruw v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17571

Marsal Dhanwar v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17569

Maya Anchal Lahre v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 17583

Mohin Khan v. State of C.G., (Ramesh Sinha, C.J. and Rajani Dubey, J.), 2023 SCC OnLine Chh
6077

Naveen Yadav v. Sanjay Kushwaha, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 17562

Niranjan Badhai (Barai) v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine
Chh 17573

Ramkumar Kamro v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh
17566

Ranjit Rajendra Gholap v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine
Chh 17570

Rupesh Patil v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17576

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002332831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854539

-28 -

Salikram Sharma v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
17565

Sanjay Nishad v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh
17560

Sarnath Kurrey v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17575

Satyaprakash Diwakar v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17578

State of Chhattisgarh v. Shushila Devi, (Santosh Sharma and Krushna Ram Mohapatra, JJ.), 2026
SCC OnLine Chh 17579

Sundari Bai Kaiwart v. Sagar Narang, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 17564

Umakant Upadhyay v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC
OnLine Chh 17559

Veday Verma v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17577

Delhi High Court
Adigear International v. Sunita Jain, (N.B. Krishna, J.), 2026 SCC OnLine Del 7064
Anil Kumar v. Rangi Lal, (N.B. Krishna, J.), 2026 SCC OnLine Del 7066
Anup Chawla v. Kapil Chawla, (H.V. Shankar, J.), 2026 SCC OnLine Del 7056

Delhi Sports & Entertainment (P) Ltd. v. CIT, (Dinesh Mehta and Vinod Kumar, JJ.), 2026 SCC
OnLine Del 7053

DM v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 7073

ECO Green Buildtech (P) Ltd. v. Vikartan Infrastructure (P) Ltd., (Avneesh Jhingan, J.), 2026 SCC
OnLine Del 7062

Hindustan Unilever Ltd. v. KWICK Living (I) (P) Ltd., (A.J. Bhambhani, J.), 2026 SCC OnLine Del
7058

Kadam Kiran Sanjay v. Indian Coast Guard, (C. Hari Shankar and Ajay Digpaul, JJ.), 2025 SCC
OnLine Del 11228

Krishna Real Estate Enterprises (P) Ltd. v. Gurcharan Singh Syal, (Vivek Chaudhary and Renu
Bhatnagar, JJ.), 2026 SCC OnLine Del 7061

Manav Adhikar Kalyan Mishan Sanstha v. MCD, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026
SCC OnLine Del 7071

Pankaj Sahu v. NCB, (M.K. Ohri, J.), 2024 SCC OnLine Del 10516
Raj Kumari Garg v. SBI, (N.B. Krishna, J.), 2026 SCC OnLine Del 7065
Rajender v. MCD, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine Del 7072

Rehri Patri Ekta Manch v. State (NCT of Delhi), (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026
SCC OnLine Del 7068

Religare Finvest Ltd. v. Atelier Automobiles (P) Ltd., (Avneesh Jhingan, J.), 2026 SCC OnLine Del
7063

Rinku Singh v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 7060

Ritu Goel v. Kamlesh, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine Del 7067
Shanker Gupta v. NDMC, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine Del 7070
Shyam Singh v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 7059

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854553

-29 -

State v. Munna Kumar, (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC OnLine Del 7057
Tarushi Rathore v. Sanjay Rathore, (H.V. Shankar, J.), 2026 SCC OnLine Del 7055
Vajid v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 7054

Vinesh Phogat v. Wrestling Federation of India, (Dr Swarana Kanta Sharma, J.), 2026 SCC OnLine
Del 7069

Patiala House Court

Dinesh Dayal v. Cottage Industries Expositions Ltd., (Vidya Prakash, District Judge), 2024 SCC
OnLine Comm Crt (Del) 1

Saket Courts

Haridas Enterprises v. State, (Purshotam Pathak, Additional Sessions Judge-05), 2026 SCC OnLine
Dis Crt (Del) 36

Rouse Avenue Courts
State v. Abdul Nasir, (Gaurav Rao, J.), 2026 SCC OnLine Dis Crt (Del) 35

Supreme Court of India
CITv. Rajesh Kumar Gupta, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 1835

Navjeevan Dharmi Associates v. CIT, (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC
OnLine SC 1836

Gauhati High Court

Abani Bora v. State of Assam, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2026 SCC
OnLine Gau 6294

Amar Kumar Choudhury v. State of Assam, (Susmita Phukan Khaund, J.), 2026 SCC OnLine Gau
6285

Arup Jyoti Karmakar v. Sukhdeep Sangwan, (Kardak Ete, J.), 2026 SCC OnLine Gau 6282
Bamang Tago v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6307

C. Lalnunpuia v. State of Mizoram, (Nelson Sailo, J.), 2026 SCC OnLine Gau 6298
Cambridge Education Trust v. Hari Das, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 6291
Chandan Talukdar v. State of Assam, (Soumitra Saikia, J.), 2026 SCC OnLine Gau 6308

Chawngsangliana v. Chairman & Disciplinary Authority, (Nelson Sailo, J.), 2026 SCC OnLine Gau
6306

Chinlianthang v. State of Mizoram, (Kaushik Goswami, J.), 2026 SCC OnLine Gau 6281

Chow Alichan Mein v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6290

Chow Miniching Namchoom v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6289

Dug Rade v. Union of India, (Robin Phukan, J.), 2026 SCC OnLine Gau 4016

Farooq Ahmed v. State of Assam, (Robin Phukan, J.), 2026 SCC OnLine Gau 6280

Kalpana Deviv. B Kalyan Chakravarthy, (N. Unni Krishnan Nair, J.), 2026 SCC OnLine Gau 6283

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003640096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854581

-30 -

Kengam Zirdo v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6286

Kumud Ranjan Kemprai v. State of Assam, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.),
2026 SCC OnLine Gau 6296

Lalthlamuana v. State of Mizoram, (Nelson Sailo, J.), 2026 SCC OnLine Gau 6310

Liri Mossang v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6287

Mohd. Aliv. State of Assam, (Soumitra Saikia, J.), 2026 SCC OnLine Gau 6305

Mohd. Mustafa Kamal Passa v. State of Assam, (Robin Phukan, J.), 2026 SCC OnLine Gau 6292
Moimun Nessa v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 6284

Musstt Rajina Choudhury v. Amjed Ali, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 6297

National Insurance Co. Ltd. v. Haliman Nessa, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau
6295

Nokul Das v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 6279
Osunam Lego v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6288

Pankaj Das v. State of Assam, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau 6276
Paubamleing Jeme v. State of Assam, (N. Unni Krishnan Nair, J.), 2026 SCC OnLine Gau 6309
Puja Das v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 6303
Ratan Singh v. State of Assam, (Soumitra Saikia, J.), 2026 SCC OnLine Gau 6301
Reema Saikia v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 6277
Rofiqul Hussain v. State of Assam, (Kardak Ete, J.), 2026 SCC OnLine Gau 6302
Ronnie Bori v. Thomas Lego, (Budi Habung, J.), 2026 SCC OnLine Gau 6293

Sanjaiso Halaiv. Union of India, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 6275
Suprava Sarma v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 6278
Yachulu Magh v. Union of India, (Kardak Ete, J.), 2026 SCC OnLine Gau 6304

Yatop Jerang v. Ashok Giri Mahato, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.), 2026
SCC OnLine Gau 6299

Yogendra Singh Chaudhary v. Union of India, (Ashutosh Kumar, C.J. and Arun Dev Choudhury, J.),
2026 SCC OnLine Gau 6300

Gujarat High Court
CITv. Arvind V. Joshi & Co., (N.V. Anjaria and Devan M. Desai, JJ.), 2023 SCC OnLine Guj 5231
CIT v. Jogia Jewellers, (N.V. Anjaria and Devan M. Desai, JJ.), 2023 SCC OnLine Guj 5232
Devika Fibres (P) Ltd. v. CIT, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine Guj 5230

ONGC (India) Ltd. v. Enviro Engineers, (N.V. Anjaria and Sandeep N. Bhatt, JJ.), 2023 SCC OnLine
Guj 5226

Praveenbhai Girdharilal Agarwal v. CIT, (Vipul M. Pancholi and Devan M. Desai, JJ.), 2023 SCC
OnLine Guj 5227

Raiskhan Firozkhan Pathan v. Recovery Officer, (Ashutoesh Shastri and J.C. Doshi, 1J.), 2023 SCC
OnLine Guj 5228

Seven Star v. CIT, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine Guj 5229

Shrinath Coop. Housing Society Ltd. v. Mathurji Jesangji Thakor, (Biren Vaishnav and Nisha M.
Thakore, JJ.), 2025 SCC OnLine Guj 5910

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854617

-31 -

Sonalbhai Dahyabhai Asodiya v. State of Gujarat, (Devan M. Desai, J.), 2024 SCC OnLine Guj 4769
Virendra Amrutlal Patel v. CIT, (Bhargav D. Karia and D.N. Ray, JJ.), 2024 SCC OnLine Guj 4603

Jharkhand High Court

Amar Mandal v. Enforcement Directorate, (Sujit Narayan Prasad, J.), 2026 SCC OnLine Jhar 2268

Hiralal Sankhwar v. Chandradeo Mahato, (Gautam Kumar Choudhary, J.), 2026 SCC OnLine Jhar
2265

Sangeeta Vishwakarma (Dr) v. Rahul Ranjan, (Sujit Narayan Prasad and Sanjay Prasad, JJ.), 2026
SCC OnLine Jhar 2267

Shagufia Yasmin v. Amir Khan, (Sujit Narayan Prasad and Sanjay Prasad, JJ.), 2026 SCC OnLine
Jhar 2266

Union of India v. Shashi Bhushan Kumar, (Sujit Narayan Prasad and Sanjay Prasad, JJ.), 2026 SCC
OnLine Jhar 2269

Jammu and Kashmir High Court
Abdul Majeed Mir v. Abdul Khalig Wani, (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 730
Abdul Majeed Mir v. Habibullah Tantray, (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 729
Anjum Salam Din v. State (UT of J&K), (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 733
Ghulam Ahmad Malla v. State of J&K, (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 731
Irshad Ahmad Malik v. State (UT of J&K), (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 728
Mohd. Anwar Lone v. Jan Mohammad Lone, (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 732
Mufti Mohsin Shabir v. State (UT of J&K), (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 734

Karnataka High Court
CITv. Ganesh Agarwal, (S.G. Pandit and K.V. Aravind, JJ.), 2026 SCC OnLine Kar 9967
Ganesh Agarwal v. CIT, (M. Nagaprasanna, J.), 2025 SCC OnLine Kar 31245
Junaid Hussain Haveri v. Union of India, (S. Vishwajith Shetty, J.), 2023 SCC OnLine Kar 1736

Kerala High Court

Airports Authority of India v. Airports Authority of India, (T.R. Ravi, J.), 2026 SCC OnLine Ker
14302

Ammini v. State of Kerala, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC OnLine Ker
14305

Annamanada Kalimon Vyavasaya Sahakarana Sangham Ltd. v. State of Kerala, (Devan
Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine Ker 3927

Bindu Dileep v. State of Kerala, (K. Natarajan and Johnson John, JJ.), 2026 SCC OnLine Ker 14299
C. Madhavan v. CBI, (A. Badharudeen, J.), 2026 SCC OnLine Ker 14297

C. Prasannakumaran Unnithan v. CIT, (Dr A.K. Jayasankaran Nambiar and Syam Kumar V.M., J].),
2024 SCC OnLine Ker 7846

Ekk Infrastructure Ltd. v. Kerala State Transport Project, (Anu Sivaraman, J.), 2023 SCC OnLine
Ker 11686

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003714896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003792006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003364382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003714961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854642

-32 -

Joint Admission Committee-2026 v. Vidya Sankar, (Anil K. Narendran and Muralee Krishna S., JJ.),
2026 SCC OnLine Ker 14300

Kiran D.S. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 14292

KILM Axiva Finvest Ltd. v. Bijitha Shajan, (S. Manu, J.), 2026 SCC OnLine Ker 14290
Kohinoor Floors (P) Ltd. v. State Tax Officer, (C.S. Dias, J.), 2023 SCC OnLine Ker 11684
Mohd. Saleem Shemsudeen v. Enforcement Officer, (C.S. Dias, J.), 2023 SCC OnLine Ker 11685
Mushin Musthafa v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 14291

P.M. Mohammed Najeeb (Dr) v. State of Kerala, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14304

Pious Jacob v. SBI, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC OnLine Ker 14298

Ram Divyaj K.S. v. Villiappally Panchayath Service Coop. Bank Ltd., (Devan Ramachandran and
P.V. Balakrishnan, JJ.), 2026 SCC OnLine Ker 14301

Sandeep Nair v. Union of India, (Ziyad Rahman A.A., J.), 2023 SCC OnLine Ker 11683
Shamsudheen v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 14295
Sivan v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 14293

Sreekala v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 14294

Swapna P.G. v. Mangalam Publications India (P) Ltd., (Gopinath P., J.), 2026 SCC OnLine Ker
14303

X66 v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 14296

Madras High Court
A. Abdul Gani v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26165
A. Alagesan v. Valliammal, (P.B. Balaji, J.), 2025 SCC OnLine Mad 26247

A. Feroz Khan v. Tahsildar Thiruporur Taluk, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad
26272

A. Goutham v. Collector, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26370
A. Palanisamy v. State, (Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad 26303
A. Sameeullah v. State of T.N., (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26176

A. Sangeetha v. Director General of Prisons & Correctional Services Prison, (M.S. Ramesh and V.
Lakshminarayanan, JJ.), 2025 SCC OnLine Mad 26288

A. Sankar v. State, (G.K. llanthiraiyan, J.), 2025 SCC OnLine Mad 26212
A.A. Consultancy v. Commr. (ST) (FAC), (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26352

A.S. Suganthi v. Inspector General of Registration, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad
26336

Aamina Beevi v. Panchavarnam, (M. Dhandapani, J.), 2025 SCC OnLine Mad 26118
Abirami Belmont v. Director, (C. Kumarappan, J.), 2025 SCC OnLine Mad 26363

Abirami Engineering Construction & Co. v. Commr. of GST & Central Excise, (C. Saravanan, J.),
2023 SCC OnLine Mad 9653

Ajai v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26211
Ajithkumar v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26232
Akshaya Srinivash, In re, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 26259

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851479

-33 -

ALM Engineering & Co. v. Commr., (S. Srimathy, J.), 2023 SCC OnLine Mad 9649
Anandsiva Farms LLP v. Collector, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26335
Angammal v. Mari, (G. Arul Murugan, J.), 2025 SCC OnLine Mad 26264

Arif Billesharem v. State, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 26164

Arumugam v. Arunachalam, (G. Arul Murugan, J.), 2025 SCC OnLine Mad 26263
Arunkumar v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26180

ASK4DELI Food Merchandising (P) Ltd. v. CTO, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad
26376

ASK4DELI Food Merchandising (P) Ltd. v. CTO, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad
26377

ASK4DELI Food Merchandising (P) Ltd. v. CTO, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad
26386

Athivanam Residents Welfare Assn. v. Dr. P. Senthil Kumar, (Dr Anita Sumanth, J.), 2025 SCC
OnLine Mad 26136

B. Amaithi Ammal v. Collector, (N. Mala, J.), 2025 SCC OnLine Mad 26373
B. Ashwin Kumar v. S. Sharath Babu, (P.B. Balaji, J.), 2025 SCC OnLine Mad 26130

B. Basavaraj v. Commr. of Land Administration, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad
26309

Basil Rosario v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26227
Baskaran v. State of T.N., (P. Vadamalai, J.), 2025 SCC OnLine Mad 26194

Bharagath Thunnisa Abdul Wahab v. Mohd Abdul Khader, (T.V. Thamilselvi, J.), 2025 SCC OnLine
Mad 26265

Bhavani v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26201
Bliss Plantations & Hill (P) Ltd. v. SEBI, (G.K. Ilanthiraiyan, J.), 2023 SCC OnLine Mad 9647

C. Loganathan v. Chairman Common Cadre Authority/Joint Registrar of Coop. Societies, (P.T. Asha,
J.), 2025 SCC OnLine Mad 26360

C. Madanraj v. Babu, (G.K. llanthiraiyan, J.), 2023 SCC OnLine Mad 9645

C. Subramanian v. State of T.N., (J. Nisha Banu and M. Jothiraman, JJ.), 2025 SCC OnLine Mad
26268

C. Venkatesan v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26222
Chinna Kuzhanthai v. Collector, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26271

CIT v. Martin Lottery Agencies Ltd., (Dr G. Jayachandran and Shamim Ahmed, JJ.), 2026 SCC
OnLine Mad 3576

D. Arun v. State, (P.T. Asha, J.), 2025 SCC OnLine Mad 26293

D. Jugaram v. R. Subramanian, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 26150

D. Kuppayee v. Superintendent, (Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad 26367

D. Prabhu v. Collector, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26284

D. Ramsingh v. State, (P.T. Asha, J.), 2025 SCC OnLine Mad 26294

D. Rosalin Rani v. Director of School Education, (C. Kumarappan, J.), 2025 SCC OnLine Mad 26314

D. Uthiravel v. Member Secretary - CMDA Chennai Metropolitan Development Authority, (N. Mala,
1.), 2025 SCC OnLine Mad 26324

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851515

-34 -

D.S. Agency v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26341
D.V. Raviv. Enforcement Directorate, (M. Dhandapani, J.), 2023 SCC OnLine Mad 9648
Devasitham v. Collector, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26279

Devi v. Selvakumar, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26221

Dhivakar v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26156

Dhuruvasan v. Tahsildar, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26331

Dilip Gandhi v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26182

E. Mahadevi v. State of T.N., (C. Kumarappan, J.), 2025 SCC OnLine Mad 26299

E.T.T. Sengannan v. Collector, (N. Mala, J.), 2025 SCC OnLine Mad 26398

Elavarasan v. State of T.N., (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26188
Eswariv. Commr., (P.T. Asha, J.), 2025 SCC OnLine Mad 26295

G. Chitra v. Collector, (N. Mala, J.), 2025 SCC OnLine Mad 26392

G. Dhanraj v. State, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 26191

G. Karthick v. State, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 26151

G. Priyav. State of T.N., (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 7752
G. Sakthivel v. Union of India, (C. Kumarappan, J.), 2025 SCC OnLine Mad 26389

G. Subramanian v. Martin, (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 26135

G. Thilagavathi v. State, (C. Kumarappan, J.), 2025 SCC OnLine Mad 26312

G. Umarani v. Chief Educational Officer, (C. Kumarappan, J.), 2025 SCC OnLine Mad 26374
G.P. Petroleum's Ltd. v. State, (G.K. llanthiraiyan, J.), 2025 SCC OnLine Mad 26204
Gowshik v. State of T.N., (B. Pugalendhi, J.), 2025 SCC OnLine Mad 26159

Gugesh v. Principal Secretary to the Government, (A.D. Jagadish Chandira and R. Poornima, JJ.),
2025 SCC OnLine Mad 26255

Gunasekar v. State, (M.S. Ramesh and V. Lakshminarayanan, JJ.), 2025 SCC OnLine Mad 26256
J. Jayakumar v. Secretary to the Government, (N. Mala, J.), 2025 SCC OnLine Mad 26302

J. Raghupathy Devi v. Zimson Times (P) Ltd., (P.B. Balaji, J.), 2025 SCC OnLine Mad 26244

J.S. Engineering v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26305
Jana v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26148

Janaki Nagarathinam v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26384
Jawahar v. Girija, (P.B. Balaji, J.), 2025 SCC OnLine Mad 26234

Jayakumar v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26231

Jayalakshmi v. Tahsildar, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26318

Jeyapandi v. State, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 26153

Juliet SC Narasimhan v. Malini Vasihar, (A.D. Maria Clete, J.), 2026 SCC OnLine Mad 7750

K. Ajithkumar v. State, (R. Vijayakumar, J.), 2025 SCC OnLine Mad 26261

K. Anbalagan v. State of T.N., (Manindra Mohan Shrivastava, C.J. and Sunder Mohan, J.), 2025
SCC OnLine Mad 26375

K. Balan v. Collector, (M. Sundar and Hemant Chandangoudar, JJ.), 2025 SCC OnLine Mad 26340
K. Baskar v. State, (P.T. Asha, J.), 2025 SCC OnLine Mad 26354
K. Chandran v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26219

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851337

-35 -

K. Mahamayee v. S. Muniyandi, (G. Arul Murugan, J.), 2025 SCC OnLine Mad 26262

K. Manikandan v. State of T.N., (A.D. Jagadish Chandira and R. Poornima, JJ.), 2025 SCC OnLine
Mad 26253

K. Pavithra v. Kishorekumar, (P.B. Balaji, J.), 2025 SCC OnLine Mad 26126

K. Rajendran Advocate & Social Worker v. State of T.N., (Manindra Mohan Shrivastava, C.J. and
Sunder Mohan, J.), 2025 SCC OnLine Mad 26301

K. Rengasamy v. Sakthi Spinners Ltd., (K. Surender, J.), 2025 SCC OnLine Mad 26391

K. Saravanan v. Collector, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26281

K. Shankar v. S. Pandurangan, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 26246

K. Srinivasan v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26224

K. Venkatesan v. Thasildhar, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26274

K.J. Kumaravel v. Commercial Tax Commr., (P.T. Asha, J.), 2025 SCC OnLine Mad 26347
K.S. Manikandan v. K.S. Ammani, (A.D. Maria Clete, ].), 2026 SCC OnLine Mad 7747

Kaleesuwari Refinery (P) Ltd. v. R.P. Traders No. 1, (Senthilkumar Ramamoorthy, J.), 2025 SCC
OnLine Mad 26132

Kamrul v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26170
Kandhasamy v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26172
Kanthan v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26187
Karthi v. State, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 26214
Kishore Kumar v. State, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 26149

Kokila v. Additional Chief Secretary to the Government, (J. Nisha Banu and S. Sounthar, JJ.), 2025
SCC OnLine Mad 26248

Kottieswaran v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26167
Krishna Baskar v. Pukraj, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 26128
Krishnamoorthy v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26186
Kumar v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26175

Kumar v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26205

Kumaran Transport v. RTA, (N. Mala, J.), 2025 SCC OnLine Mad 26325

Lieutenant Colonel Sandeep Dewan (Retd) v. Ootacamund Club, (P.B. Balaji, J.), 2025 SCC OnLine
Mad 26238

Logeshwaran v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26169

M. Abdul Latheef v. Village Administrative Officer, (P.B. Balaji, J.), 2025 SCC OnLine Mad 26243
M. Boopalan v. State of T.N., (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 26154

M. Dhivakar v. Commr., (R. Suresh Kumar and P. Dhanabal, JJ.), 2025 SCC OnLine Mad 26266
M. Ganesan v. Joint Registrar of Coop. Society, (P.T. Asha, J.), 2025 SCC OnLine Mad 26353

M. Hemalatha v. C. Thirugnanan, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26207

M. Jeyasudha v. Inspector General of Prison, (M.S. Ramesh and V. Lakshminarayanan, JJ.), 2025
SCC OnLine Mad 26290

M. Kavitha v. G. Murali, (P.B. Balaji, J.), 2025 SCC OnLine Mad 26242
M. Kinsely Benson v. State, (C. Kumarappan, J.), 2025 SCC OnLine Mad 26317
M. Lakshmanan v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26146

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851403

-36 -

M. Leelavathi v. State of T.N., (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26198
M. Masilamani v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26183

M. Pushpam (Dr.) v. Principal Accountant General (A & E), (P.T. Asha, J.), 2025 SCC OnLine Mad
26348

M. Shanthi v. M. Umashankar, (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 26134
M. Sridhar v. Managing Director, (P.T. Asha, J.), 2025 SCC OnLine Mad 26358

M.K. Nair v. State of T.N., (M.S. Ramesh and V. Lakshminarayanan, JJ.), 2025 SCC OnLine Mad
26257

M.S. Suresh v. Otto Clothing (P) Ltd., (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26163
Mahalingam v. Chelladurai, (M. Dhandapani, J.), 2025 SCC OnLine Mad 26123

Management of Tamil Nadu Coop. Milk Producers Federation Ltd. v. N. Krishnamurthy, (J. Nisha
Banu and M. Jothiraman, JJ.), 2025 SCC OnLine Mad 26267

Management v. A.P. Manimegalai, (P. Dhanabal, J.), 2025 SCC OnLine Mad 26286
Mani v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26200

Manikandan v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26139
Manikandan v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26184

Mariya Josephine Rani v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26171

Megavarshini Engineering v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad
26307

Merit Gold Covering Jewellerys v. S.K. Balasingam, (P.B. Balaji, J.), 2025 SCC OnLine Mad 26236
Merit Gold Covering Jewellerys v. S.K. Balasingam, (P.B. Balaji, J.), 2025 SCC OnLine Mad 26235
Mohanan Gnansekar v. State Tax Officer, (Dr Anita Sumanth, J.), 2023 SCC OnLine Mad 9650
Mohanraj v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26215

Mohd. Safvan v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26189

Muniyammal v. Additional Chief Secretary, (M.S. Ramesh and V. Lakshminarayanan, JJ.), 2025
SCC OnLine Mad 26289

Muniyappan v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26145
Murugan v. Collector, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26328
Murugan v. State of T.N., (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26192
Murugan v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26228
Muthupandi v. Harichandran, (M. Dhandapani, J.), 2025 SCC OnLine Mad 26125
Muthuvel v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26178
Mymoon v. Nil, (A.D. Maria Clete, J.), 2026 SCC OnLine Mad 7748

N. Athisayakani v. State of Tamilnadu, (Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad
26368

N. Bhupesh v. Mani Lakshmanan, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 26162

N. Jebapackia Selvi v. Chief Educational Officer, (C. Kumarappan, J.), 2025 SCC OnLine Mad 26311
N. Nirmala v. State of T.N., (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26177

N. Ravichandran v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26193

N. Sekar v. C. Lavanya, (M. Dhandapani, J.), 2025 SCC OnLine Mad 26122

N. Sudhakar v. Managing Director, (P.T. Asha, J.), 2025 SCC OnLine Mad 26356

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851547

-37 -

Nandhini v. State of T.N., (L. Victoria Gowri, J.), 2025 SCC OnLine Mad 26199
Natarajan v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26174

Northern ARC Capital Ltd. v. K.K. Industrial Services, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine
Mad 26157

Omega Traders v. Commr., (G.R. Swaminathan and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 3808
P. Arumugam v. State, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26278

P. Maganathan v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26144

P. Mani v. Tahsildar, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26330

P. Murugan v. Collector, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26277

P. Murugesan v. D. Kannan, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26208

P. Murugesan v. D. Kannan, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26209

P. Murugesan v. D. Kannan, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26210

P. Ravindran v. State of T.N., (Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad 26366
P. Sabareeswaran v. Director General of Prison, (P.T. Asha, J.), 2025 SCC OnLine Mad 26349
P. Santhi v. State of Tamilnadu, (Mummineni Sudheer Kumar, J.), 2025 SCC OnLine Mad 26297
P. Suseela v. Tahsildar, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26283

P. Thagarasu v. Tahsildar, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26339

P.S. Revathy Lakshmi v. Collector, (M. Sundar and Hemant Chandangoudar, JJ.), 2025 SCC OnLine
Mad 26362

Paterson Cancer Centre (P) Ltd. v. Indian Overseas Bank, (N. Anand Venkatesh, J.), 2025 SCC
OnLine Mad 26393

Pongiathal v. Palanisamy, (P.B. Balaji, J.), 2025 SCC OnLine Mad 26241

Prince of Arcot Endowment v. State of T.N., (J. Nisha Banu and M. Jothiraman, JJ.), 2025 SCC
OnLine Mad 26269

R. Ellamathi v. Inspector General of Registration, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad
26333

R. Ellappan v. Collector, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26332
R. Geetha v. Sinthya, (M. Dhandapani, J.), 2025 SCC OnLine Mad 26120
R. Jayakumar v. State, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26364

R. Kothandaraman v. Executive Engineer & Administrative Officer, (N. Anand Venkatesh, J.), 2025
SCC OnLine Mad 26396

R. Krishnan v. Collector, (N. Mala, J.), 2025 SCC OnLine Mad 26372

R. Mohd. Afrin v. State of T.N., (A.D. Jagadish Chandira and R. Poornima, JJ.), 2025 SCC OnLine
Mad 26249

R. Palanivel v. Joint Registrar of Coop. Societies, (C. Kumarappan, J.), 2025 SCC OnLine Mad
26310

R. Sowrirajan v. State, (K. Surender, J.), 2025 SCC OnLine Mad 26395

R. Subbiah v. N. Mallika, (P.B. Balaji, J.), 2025 SCC OnLine Mad 26240

R. Surya v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26202

R. Vinoth Kumar v. D. Karthikeyan, (Shamim Ahmed, J.), 2025 SCC OnLine Mad 26137
Rajasingh Thangadurai v. Commr., (C. Saravanan, J.), 2023 SCC OnLine Mad 9654

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003400465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854663

-38 -

Rajendran v. Chennai Metropolitan Development Authority, (Mohammed Shaffiq, J.), 2025 SCC
OnLine Mad 26323

Rajkumar v. D. Arjunan, (P.B. Balaji, J.), 2025 SCC OnLine Mad 26245

Rajkumar v. Kannagi, (M. Dhandapani, J.), 2025 SCC OnLine Mad 26124
Rajkumar v. State of Tamilnadu, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 26195
Rakesh v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26142

Rama Mohan Rao v. Additional Chief Secretary to Government, (Manindra Mohan Shrivastava,
C.J. and Sunder Mohan, J.), 2025 SCC OnLine Mad 26361

Ramakrishna Reddy Suresh Kumar v. Commr. (ST), (Krishnan Ramasamy, J.), 2025 SCC OnLine
Mad 26387

Raman v. Sub-Registrar, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26337

Ramprasad Balasubramanian v. Yashodha Manohara, (K. Kumaresh Babu, J.), 2025 SCC OnLine
Mad 26260

Rani v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26143
Rizwan v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26225
S. Diwan Beevi v. Secretary, (C. Kumarappan, J.), 2025 SCC OnLine Mad 26315

S. Donisha v. State of T.N., (A.D. Jagadish Chandira and R. Poornima, JJ.), 2025 SCC OnLine Mad
26252

S. Guru v. State of T.N., (A.D. Jagadish Chandira and R. Poornima, JJ.), 2025 SCC OnLine Mad
26250

S. Lourd Fathima v. Director of School Education, (C. Kumarappan, J.), 2025 SCC OnLine Mad
26316

S. Mukesh v. Managing Director, (P.T. Asha, J.), 2025 SCC OnLine Mad 26357
S. Murugesan v. R. Keerthana, (M. Dhandapani, J.), 2025 SCC OnLine Mad 26119

S. Nathiya v. State of T.N., (A.D. Jagadish Chandira and R. Poornima, JJ.), 2025 SCC OnLine Mad
26251

S. Nithyanandham v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26173
S. Prakash v. Sub-State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26138
S. Rajendran v. State, (G.K. llanthiraiyan, J.), 2025 SCC OnLine Mad 26197

S. Ramesh v. Union of India, (Manindra Mohan Shrivastava, C.J. and Sunder Mohan, J.), 2025 SCC
OnLine Mad 26388

S. Ravi v. Sudhir Ramchand, (P.B. Balaji, J.), 2026 SCC OnLine Mad 7745

S. Ravi v. Sudhir Ramchand, (P.B. Balaji, J.), 2026 SCC OnLine Mad 7746

S. Sampath Kumar v. Metropolitan Transport Corpn., (P.T. Asha, J.), 2025 SCC OnLine Mad 26355
S. Saravanan v. State of T.N., (C. Kumarappan, J.), 2025 SCC OnLine Mad 26319

S. Selvakumar v. State of T.N., (C. Kumarappan, J.), 2025 SCC OnLine Mad 26327

S. Selvaraj v. State of Puducherry, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26276

S. Senthilkumar v. State of T.N., (B. Pugalendhi, J.), 2025 SCC OnLine Mad 26196

S. Shanthi v. S. Premkumar, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26213

S. Singaram v. Collector, (M. Sundar and Hemant Chandangoudar, JJ.), 2025 SCC OnLine Mad
26322

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851513

-39 .

S. Sithi Aminath Najla v. N.S.N. & Co., (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 26115
S. Thangam v. State, (B. Pugalendhi, J.), 2025 SCC OnLine Mad 26161

S. Vasanthiv. K. Visalam, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 26133

S. Velusamy v. Commr., (N. Anand Venkatesh, J.), 2025 SCC OnLine Mad 26397

S.M. Chandrasekar v. Collector, (N. Mala, J.), 2025 SCC OnLine Mad 26359

Sahaya Josephine v. Confidence Petroleum India Ltd., (P.B. Balaji, J.), 2025 SCC OnLine Mad 26239
Sahina Beevi v. State, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 26371

Sai Krishna, In re, (K. Kumaresh Babu, J.), 2025 SCC OnLine Mad 26258

Sakunthala Devi v. Sub Registrar, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26285
Sangeetha v. State, (G.K. llanthiraiyan, J.), 2025 SCC OnLine Mad 26218

Sanjay Malick Babu v. Mukesh K. Jain, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26226
Santhi v. Tahsildhar, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26275

Sarathkumar v. Hemalatha, (P.B. Balaji, J.), 2025 SCC OnLine Mad 26129

Saravanan v. District Revenue Officer, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26338
Saravanan v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26229

Sathish v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26181

Sathish v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26155

Savithri Roberts v. Damayanthi Gunasekaran, (P. Velmurugan and GK. Muthukumaar, JJ.), 2026
SCC OnLine Mad 7751

Selladurai v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26147

Selvaraj v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26166

Senthil Kumar v. State of T.N., (B. Pugalendhi, J.), 2025 SCC OnLine Mad 26152

Shankar v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26203
Shanmugasundaram v. Thasildhar, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26273
Sheik Dawood v. State, (M. Nirmal Kumar, J.), 2025 SCC OnLine Mad 26190

Shek Alavudeen v. Narkisbanu, (M. Dhandapani, J.), 2025 SCC OnLine Mad 26121

Shobia v. Additional Secretary to the Government of India, (A.D. Jagadish Chandira and R.
Poornima, JJ.), 2025 SCC OnLine Mad 26254

Shrreyans Raj v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26313
Siva v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26223

Somasundaram v. Senthilnathan, (P.B. Balaji, J.), 2025 SCC OnLine Mad 26127
Soundharapandiyan v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26140

SPM Trasport & Earthmovers v. State Tax Officer — I., (Krishnan Ramasamy, J.), 2025 SCC OnLine
Mad 26382

Sree Ganesh & Co v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26379
Sri Kavitha Batteries v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26351
State of T.N. v. Ragul, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26216

Stepsstone Promoters (P) Ltd. v. Provident Fund Commr., (P. Dhanabal, J.), 2025 SCC OnLine Mad
26390

Subramani v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26179

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851425

- 40 -

Sudhakar v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26233

Suresh Kumar v. State, (D. Bharatha Chakravarthy, J.), 2025 SCC OnLine Mad 26230

T. Ajith v. State of T.N., (B. Pugalendhi, J.), 2025 SCC OnLine Mad 26160

T. Sanjai v. Erode College of Pharmacy, (C. Kumarappan, J.), 2025 SCC OnLine Mad 26296

Tamil Evangelical Lutheran Church v. Collector, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad
26282

Thangavel Anbalagan v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26369
Thomas D. v. Nil, (A.D. Maria Clete, J.), 2026 SCC OnLine Mad 7749

Tvl. Dinsham (P) Ltd. v. Commr. (ST), (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26385

Tvl. Ishaa Traders v. Commr. (ST), (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26378

Tvl. K R. Leathers v. Commr. (ST), (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26342

Tvl. K. Govindan v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26381

Tvl. Malliga's Super Market v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad
26291

Tvl. Malliga's Super Market v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad
26292

Tvl. Merlin Traders v. Commr. (ST) (FAC), (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26343
Tvl. Merlin Traders v. Commr. (ST) (FAC), (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26344

Tvl. Octoze Technologies (P) Ltd. v. Commr. (ST) (FAC), (Krishnan Ramasamy, J.), 2025 SCC
OnLine Mad 26346

Tvl. Patel Enterprises v. Commr. (ST), (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26321
Tvl. Prathyangira v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26394

Tvl. Prozone Hygiene India LLP v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine
Mad 26350

Tvl. Rajagopalan Subash v. State Tax Officer, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad
26365

Tvl. Ramasamy Mayavel v. CTO, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26306
Tvl. RIDA Industries v. Commr., (C. Saravanan, J.), 2023 SCC OnLine Mad 9652

Tvl. RRK Cottons India (P) Ltd. v. State Tax officer (FAC), (Krishnan Ramasamy, J.), 2025 SCC
OnLine Mad 26383

Tvl. S.M. Rubber Product v. Commr. (ST) (FAC), (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad
26380

Tvl. Samikkannu Senthil Kumar v. Appellate Deputy Commpr., (C. Saravanan, J.), 2023 SCC OnLine
Mad 9651

Tvl. Sathya Sweet Stall v. Superintendent, (Krishnan Ramasamy, J.), 2025 SCC OnLine Mad 26304

Tvl. Sriyans Rocks & Granite (P) Ltd. v. Commr. (ST), (Krishnan Ramasamy, J.), 2025 SCC OnLine
Mad 26320

Tvl. Vertex Power Solutions (P) Ltd. v. State Tax Officer (Intelligence), (Krishnan Ramasamy, J.),
2025 SCC OnLine Mad 26308

U. Shoban Kumar (Dr.) v. Tahsildar, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26334

Union of India v. R. Parvathy, (D. Krishnakumar and Tmt. P.B. Balaji, JJ.), 2023 SCC OnLine Mad
9646

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851560
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854675

-41 -

Usha v. Anusha, (M. Dhandapani, J.), 2025 SCC OnLine Mad 26131

V. Adhimoolam v. Principal Secretary to Government Home, (M. Sundar and Hemant
Chandangoudar, JJ.), 2025 SCC OnLine Mad 26300

V. Devaraj v. Tahsildar, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26329
V. Murugan v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26158

V. Parameswari v. State, (M.S. Ramesh and V. Lakshminarayanan, JJ.), 2025 SCC OnLine Mad
26298

V. Senthil Kumar v. Commr. of Corpn., (M. Sundar and Hemant Chandangoudar, JJ.), 2025 SCC
OnLine Mad 26345

V. Vijayagopal v. M. Jermeen, (M. Dhandapani, J.), 2025 SCC OnLine Mad 26117

V.R. Indhira (Dr.) v. State of T.N., (C. Kumarappan, J.), 2025 SCC OnLine Mad 26326
Valliammal v. Collector, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26280
Vasantha v. State, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26217

Vasanthamma v. S.P. Govindarajan, (C.V. Karthikeyan, J.), 2025 SCC OnLine Mad 26116
Veeramani v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26185

Velappa Gounder v. Sudharsan, (G.K. llanthiraiyan, J.), 2025 SCC OnLine Mad 26206
Vengateshwara Corpn. v. State, (N. Sathish Kumar, J.), 2025 SCC OnLine Mad 26287
Venkatesh v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26141

Venugopal v. State, (Dr G. Jayachandran, J.), 2025 SCC OnLine Mad 26168

Vijaya Bhaskar v. Venkatesan, (G.K. Ilanthiraiyan, J.), 2025 SCC OnLine Mad 26220
Vijayalakshmi v. Kathayee, (P.B. Balaji, J.), 2025 SCC OnLine Mad 26237

Vijayam George v. Collector of Chennai, (Mohammed Shaffiq, J.), 2025 SCC OnLine Mad 26270

Madhya Pradesh High Court

8132/Saurabh Tandon Security Agency v. Union of India, (Vishal Mishra, J.), 2026 SCC OnLine MP
29461

Aakash Batham v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29561
Aamir v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29279

Abdul Hanif Khan v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2026 SCC OnLine MP 29057
Abdul Rajjak v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2026 SCC OnLine MP 29077
Abdul Zahid Ansari v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29269
Abhay Chopra v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29530

Abhay Chopra v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29531

Abhay Pitavja v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29281
Abhimanyu Singh Sengar v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29330
Abhishek Jatav v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29060

Abhishek Tiwari v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29423
Aditya Agarwal v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29573

Ajab Singh v. State of M.P., (Anuradha Shukla, J.), 2023 SCC OnLine MP 7303

Ajay Pal v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29291

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855029

-42 -

Ajay Sahu v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29311
Ajay Singh v. Sonam Singh, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29134
Ajay v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29051

Ajeet v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29428
Ajendra v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29259

Ajit Singh v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29254
Akash Barela v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29091

Akash Gadari v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29436
Akash Rathore v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29058
Akash v. Narendra Singh, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29157
Akhilesh Gautam v. E. Ramesh Kumar, (Amit Seth, J.), 2026 SCC OnLine MP 29048
Akshay v. M.P. Shasan, (Gajendra Singh, J.), 2026 SCC OnLine MP 29271

Ali Yavar Jung National Institute of Speeech & Hearing Disabilities Divyanganj v. Shrikant Gupta,
(Anand Pathak and B.P. Sharma, JJ.), 2026 SCC OnLine MP 29494

Alok Kumar Tiwari v. Bharat Petroleus Orporation Ltd., (Maninder S. Bhatti, J.), 2026 SCC OnLine
MP 29583

Aman v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29276

Ameen Ahmed v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29061

Amina Be v. Ismail, (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 29409

Amit Kumar Patel v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 29210

Amit Ra Val v. Indore Municipal Corpn., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29437
Amit Tiwari v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29578

Amjad Khan v. Sabiya, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29124

Anand Kumar Pandey v. Madanlal Sen, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP
29164

Anand Prakash Dubey v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29532

Anand Shivhare v. Collector of Stamp & District Registrar, (Gurpal Singh Ahluwalia and Anuradha
Shukla, JJ.), 2026 SCC OnLine MP 29495

Anikesh Ahirwar v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29318
Aniket Singhore v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29354
Anil Kumar Sahu v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29096

Anil Yadav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29204

Anil v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29353

Ankit Khandelwal v. Piyushi, (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29375

Ankit Shakya v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29599

Ankit v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29110

Anokhi Lal Verma v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2026 SCC OnLine MP 29052
Anwar Mansuri v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29229

Arjun Lal v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29104

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854844

-43 -

Arjun Prasad Saket v. Santosh Kumar Patel, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine
MP 29186

Arjun Singh Mujhalda (Dr) v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC
OnLine MP 29490

Arman v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29362

Arun Kumar Mangal v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 29525
Arun Kumar Soni v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29333

Arvind Yadav v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29338

Arvind v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29234

Asha Gaike v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29579

Asha Oberoi v. Accountant General of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP
29476

Ashabai v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29227

Ashish Kaushal (Dr) v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29516
Ashish Pathak v. Prakashnath Chaturvedi, (Vivek Jain, J.), 2023 SCC OnLine MP 7302

Ashish Sahu v. Union of India, (Deepak Khot, J.), 2026 SCC OnLine MP 29039

Ashish Saket v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29263

Ashish Shukla v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29433

Ashok v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29072

Asif Khan v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29119

Atul Joshi v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29302

Ayush Malvi v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29296

Ayush Tiwari v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29331

B.S. Thakur v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2026 SCC OnLine MP 29088

Bablu v. Puran Yadav, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29178
Babulal Verma v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29397

Babulal v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29232

Badamsingh v. Gangaram, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 29621

Badri Prasad Ahirwar v. Nathua Ahirwar, (Pranay Verma, J.), 2026 SCC OnLine MP 29403
Bahadur Singh Gujar v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29307

Bajaj Housingh Finance Ltd. v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP
29558

Balloo v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29421
Balmik Agnihotri v. Surendra Pratap Singh, (Himanshu Joshi, J.), 2026 SCC OnLine MP 29206
Bansal & Co. v. Union of India, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 29514

Bansal Construction Works (P) Ltd. v. M.P. Paschim Kshetra Vidyut Vitran Co. Ltd., (Sandeep N.
Bhatt, J.), 2026 SCC OnLine MP 29463

Bansilal Kushwaha v. Bane Singh, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29175
Basant Barman v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29260
Basantlal Gupta v. Bhola Prasad Gupta, (Pranay Verma, J.), 2026 SCC OnLine MP 29393

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855130

-44 -

Beekesh Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29335
Bhagat Singh v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29278
Bhagwat Singh Chouhan v. Likhiram Yadav, (Pranay Verma, J.), 2026 SCC OnLine MP 29394
Bhagwati Devi v. Mahesh Chandra Mangal, (Ashish Shroti, J.), 2026 SCC OnLine MP 29369
Bhagwatibai v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29619
Bhagwatsingh v. Devraj, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29166

Bhaiya Lal Verma v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29608
Bhajju v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29120

Bharat Sanchar Nigam Ltd. v. Prasha Technologies Ltd., (Vishal Dhagat, J.), 2025 SCC OnLine MP
11060

Bharat Suman Trivedi v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29138
Bhavsingh v. Ramlaudh, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29159
Bheru Singh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29226

Bhopal Nagrik Gruh Nirman Sahkari Sanstha Maryadit v. State of M.P., (Maninder S. Bhatti, J.),
2026 SCC OnLine MP 29519

Bihari v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29228
Boby v. State of M.P., (G.S. Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine MP 29094
Brij Kishore Kurmi v. State of M.P., (Vivek Jain, J.), 2026 SCC OnLine MP 29045

Brijendra Kumar Shukla (Dr) v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP
29576

Brijesh Gupta v. Food Corpn. of India, (Ashish Shroti, J.), 2026 SCC OnLine MP 29146

Capri Global Housing Finance Ltd. v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP
29518

Central Board of Trustees v. Sterling Agra Industries Ltd., (Milind Ramesh Phadke, J.), 2026 SCC
OnLine MP 29539

Chandni v. Santosh, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29158

Chandrakala Solanki v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29588
Chandrakanta Bhandari v. Devbala Soni, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29150
Chandrakanta Bhandari v. Madhuri Soni, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29149
Chandrakanta Bhandari v. Manoharlal, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29151
Chandrakanta Singh v. Kedar Prasad, (Pranay Verma, J.), 2026 SCC OnLine MP 29366
Chandrapal Singh Kanoj v. Bank of Baroda, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29563
Chandresh Gaur v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29349
Chandrika Prasad Dwivedi v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 29627
Chetan Joshi v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29270

Chhaviram v. Ramcharan, (Ashish Shroti, J.), 2026 SCC OnLine MP 29441

Chitrakiran Waste Management (P) Ltd. v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP
29454

Dadu v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29292
Dalchand Kurmi v. Bhagwan Singh, (Pranay Verma, J.), 2026 SCC OnLine MP 29404
Deena v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29303

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855040

- 45 -

Deep Singh v. State of M.P., (Milind Ramesh Phadke and Pushpendra Yadav, JJ.), 2026 SCC
OnLine MP 29484

Deepak Kaithwas v. Union of India, (Vishal Mishra, J.), 2026 SCC OnLine MP 29504
Deepak Lodhi v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29342

Deepak Mehra v. Security Printing & Minting Corpn. of India Ltd., (Anand Pathak and Vinay Saraf,
J1.), 2026 SCC OnLine MP 29487

Deepak Rajput v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29346
Deepak Singh Panwar v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29233
Deepika Baghel v. Vikesh Baghel, (Pranay Verma, J.), 2026 SCC OnLine MP 29398
Devansh Kushwah v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29350

Devendra Kumar Kankariya v. Ashok Kumar Gupta, (Pranay Verma, J.), 2026 SCC OnLine MP
29401

Devendra Prasad Dwivedi v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29520
Devendra v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29086
Devilal v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29248

Devpriya Mishra v. National Highway Authority of India, (Deepak Khot, J.), 2026 SCC OnLine MP
29040

Devvrat v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29224
Dhaniram Adivasi v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29111

Dharmendra Goutam v. New India Assurance, (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP
29207

Dharmendra Kushwah v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29376
Dharmendra v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29085

Dheeraj Nigam v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29618
Dheeraj Singh Gond v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29294
Dhirap Singh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29243

Dileep Gupta v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29322

Dilip v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29266

Dilipsingh v. Shankar Proteins (P) Ltd., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29172

Dilli Singh v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine
MP 29105

Divisional Manager v. Bhagwan Das Kataria, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP
29143

Divyansh v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29611

Diwan Singh v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29071
Dropadi Bai Rajak v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29636
Durga Bai v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 29535
Durga Prasad Beohar v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29637

Enerqal Technology (P) Ltd. v. Aic Aartech Solonice (P) Ltd., (Vivek Jain, J.), 2026 SCC OnLine MP
29043

Fulchand Uikey v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29306

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855043

- 46 -

Gabbar Singh v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29050

Gajendra Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29257

Ganesh Rathore v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29223

Ganesh Singh Raghuwanshi v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29324
Ganga Kushwah v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 29609

Garib Suna v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29420

Gaurabai v. Shankar Proteins (P) Ltd., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29171
Gaya Prasad Kori v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29359
Gendram v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29093

Ghanshyam Das Talreja v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29605

Ghanshyam v. Mohd. Khurshid Anwar, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP
29194

Girdharilal Choudhary v. M.P. Housing & Infrastructure Development Board, (Pavan Kumar
Dwivedi, J.), 2026 SCC OnLine MP 29560

Gopal Gupta v. Central Bureau of Narcotics, (G.S. Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC
OnLine MP 29055

Gopal Singh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29267

Gopal v. Shankar Proteins (P) Ltd., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29170
Gopal v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29114

Gordhan v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP 29062
Gourav Jain v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29357

Govind Das v. Guddi, (Ashish Shroti, J.), 2026 SCC OnLine MP 29368

Gulab Chand Chouhan v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29549
Gurudarshan Singh v. Rita Das, (Pranay Verma, J.), 2026 SCC OnLine MP 29391

Gwalior Development Authrority v. Deen Dayal, (Ashish Shroti, J.), 2026 SCC OnLine MP 29442
Gyan Chand Dubey v. Jayant Kirani, (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29626

Gyan Singh Chandel v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2026 SCC OnLine MP 29069
Hakim Khan v. Jagannath Mishra, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29201
Hakim Singh v. Ramswaroop, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 29540

Hameed Khan v. Brajesh Kumar Baraya, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP
29155

Hari Kishan & Sons Registered Partnership Firm v. Indian Oil Corpn. Ltd., (Milind Ramesh Phadke,
J.), 2026 SCC OnLine MP 29537

Harisingh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29152

Harprasad Yadav v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29106

Harsh Yadav v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29079
Hemraj Jatav v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29137
Himanshu Singh v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29317
Horilal Prajapati v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29122

Horilal v. Gomti Devi, (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29625

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855359

-47 -

Icici Home Finance Co. Ltd. v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 29596
Imran v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29293

Indar Singh v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP
29073

Indersingh v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP
29068

Indore Education & Cultural Centre v. K Twelve Techno Services (P) Ltd., (Jai Kumar Pillai, J.), 2026
SCC OnLine MP 29198

Indra Automobiles v. Indian Oil Corpn. Ltd., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP
29459

Ishwarsingh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29219
Jagannath Dhurve v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29323
Jagannath Prasad v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 29607
Jagdish v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29617

Jai Kisan Kela Group Burhanpur v. Leeladhar, (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP
29407

Jairam Prajapati v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29056

Jamnalal Dhakad v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine
MP 29470

Janki Prasad Kurela v. Kalindari Devi, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 29629
Jasmanth v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29336

Jaswant Singh v. Hajari Builders, (Ashish Shroti, J.), 2026 SCC OnLine MP 29046

Jayanti Lal Jatav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29477
Jeevan v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29141

Jignisha Goyal v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29572

Jitendra Bharti v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29264

Jitendra Singh Gurjar v. Kalyan Singh Gurjar, (Pranay Verma, J.), 2026 SCC OnLine MP 29389
Jitendra v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29272

Jovking v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29082

Jugal Kishore Pathak v. District Central Coop. Bank Ltd., (Gurpal Singh Ahluwalia and Anuradha
Shukla, JJ.), 2026 SCC OnLine MP 29448

K.D. Choubey v. M.P. Kshetra Vidhyut Vitran Co. Ltd., (Gurpal Singh Ahluwalia and Anuradha
Shukla, JJ.), 2026 SCC OnLine MP 29488

Kadam Singh v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29592
Kadirsa v. Rajkumari, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29179
Kahar Singh v. Beti Bai, (Pranay Verma, J.), 2026 SCC OnLine MP 29371

Kajal v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29364

Kalle Singh Goshi v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29112

Kalli v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29424

Kalu Singh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29239

Kamal Chand v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29497

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855233

- 48 -

Kamal Kishor Mohar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29415
Kamla Bai v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 29600

Kamla Sahu v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29544

Kamlakar Singh v. Ramkailash Singh, (Registrar (J-I)), 2026 SCC OnLine MP 29144

Kamlesh Gautam v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29633

Kamlesh Mehra v. State of M.P., (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 29351
Kamlesh Sharma v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29547
Kamlesh Shrivastava (Dr) v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29479
Kamlesh Solanki v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29277
Kamlesh Soni v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29526

Kamta v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29108

Kanchan v. M.P. Kshetra Vidyut Vitran Co. Ltd., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP
29575

Karan Purabiya v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29427

Karan Raikwar v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29327

Karan Singh v. Ravikant Chaturvedi, (Ashish Shroti, J.), 2026 SCC OnLine MP 29370

Kashiram Kanude v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29585

Kaudilal Mahobia v. Amit Singh, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29189
Kavita v. Abdul Majid, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29193

Khitish Sahu v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29255

Kiddy Corner H.R. Secondary School v. CBSE, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP
29462

Kishan Ahirwar v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29299

Kishan Doriya v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29070

Kishore v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29241

Kodarmal Gothi v. Meharban Gurjar, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29160
Kripal Singh Narvariya v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29566

Kripan Singh Kushwah v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29610
Krishi Upaj Mandi Neeuch v. Tarabai, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29383
Kuldeep v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29361

Kumari Nana Bai v. Harivansh Prasad, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP
29165

Kundan Banote v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29109

Lakhan Mehar v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29081

Lakhan Uikey v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29115

Lakshpati Prasad Upadhyay v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29570
Lal Singh v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29384

Laxman Athiya v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29262

Laxman Singh v. Devisingh, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29174
Laxmanrao v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29282

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855020

-49 -

Laxmi Jhala v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29527

M.P. Dadhya Kshetra Vidyut Vitran Co. Ltd. v. Joyti Engineers Controctor (P) Ltd., (Gurpal Singh
Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine MP 29489

M.P. Madhya Kshetra Vidyut Vitran Co Ltd. v. Pramod Katare, (Gurpal Singh Ahluwalia and
Anuradha Shukla, JJ.), 2026 SCC OnLine MP 29493

M.P. Rajya Sahakari Bank Maryadit v. G.S. Parmar, (Anand Pathak and B.P. Sharma, JJ.), 2026
SCC OnLine MP 29496

Madan Lal Shakya v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29541

Madho v. Chandraprakash, (Amit Seth, J.), 2026 SCC OnLine MP 29400

Madhu Tyagi v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2026 SCC OnLine MP 29064
Madhukar Rao v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29571
Mahendra Singh Porte v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29590
Mahendra Soni v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 29202

Mahesh Kumar Sahu v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29616
Mahesh Kumar Upadhayay v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29466
Mamta Jaiswal v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 29212

Mamta Pathak (Dr) v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 29538

Mamta Rani v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29325
Mamta v. Siyamat, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29191

Manager v. Pan Bai, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29192

Manas Kakwani v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29360

Manbahadur Rajpoot (Dr) v. State of M.P., (G.S. Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC
OnLine MP 29450

Mangi Bai v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29235

Mangilal v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29632

Manish Keshwani v. Mukesh Jain, (Vivek Jain, J.), 2026 SCC OnLine MP 29379

Manish Shrivastava v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29587

Manjeet Kaur v. State of M.P., (G.S. Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine MP
29464

Manohar Singh v. Ujjain Municipal Corpn., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29559
Manohar v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JI.), 2026 SCC OnLine MP 29049
Matadeen Badgurjar v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29501
Meena Farhat v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29556

Meera Raikwar v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29300

Mehar Ali v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29076

Mehfooz Khan v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29341

Mohan Lal Chaudhary v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29340
Mohan Singh Lodhi v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29129
Mohan v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29286

Mohan v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP 29083

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854823

-50 -

Mohd Anees v. Jasim Khan, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29177
Mohd. Anjar v. Pradeep Singhal, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29188
Mohd. Irshad v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29054

Mohd. Shafiv. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29135

Mohd. Umer Shehk v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29251

Mohd. Yakub Khan v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 29373

Mohd. Yunus v. Sundar Devi Grih Nirman Samiti, (Maninder S. Bhatti, J.), 2026 SCC OnLine MP
29498

Mohit Goud v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29316

Mohsin Khan v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29133
Monu Dhakad v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29337
Monu v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29283

Mubin Shekh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29247

Mujeem Ali v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29231

Mukesh Jain v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29332
Mukesh v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29059

Mukesh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29314

Mukhtyar Ahmed v. Khalid Khan, (Pranay Verma, J.), 2026 SCC OnLine MP 29386
Munnalal Yadav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29580
Musharf Kha v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29432

Nagendra Saket v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29310
Nandlal Saket v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29521
Nanu v. State of M.P., (Vivek Agarwal and Vivek Jain, JJ.), 2026 SCC OnLine MP 29123
Narayan Bagri v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29287

Naresh Kachhwaha v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29288
Naresh Kumar Tiwari v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29522
Naresh Rathore v. Rekha Agrawal, (Amit Seth, J.), 2026 SCC OnLine MP 29388

Nathulal v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29208

National Insurance Co. Ltd. v. Natiraja, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP
29176

National Insurance Co. Ltd. v. Uma Bai, (Pranay Verma, J.), 2026 SCC OnLine MP 29396
Naveen Kumar v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29584
Nazir Hussain v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29321
Neelesh v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29309

Neeraj Mishra v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29308
Neeraj Sharma v. Shrinivas, (Amit Seth, J.), 2026 SCC OnLine MP 29387

Neetesh Sahu v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29100

Neha Das v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29568

Nepal Singh Yadav v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 29631

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855365

-51 -

New India Assurance Co. Ltd. v. Kamlesh Sharma, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP
29184

New India Assurance Co. Ltd. v. Ramcharan Singh, (Amit Seth, J.), 2026 SCC OnLine MP 29187
New Shukla Warehouse v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 29546
Nikhil Kashyap Patel v. Ritesh Rajak, (Himanshu Joshi, J.), 2026 SCC OnLine MP 29374

Nilesh Dabre v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29312

Nirmal Kumar Pandey v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 29154
Nishant v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29624

Nitesh Vaswani v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29087

Nitin Sharma v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 29203

Om Prakash Patel v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29289
Omprakash Singh v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29358

Oriental Insurance Co. Ltd. v. Kamal Singh, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine
MP 29168

Pammu v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine MP
29090

Pan Singh v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29075

Pankaj Ahuja v. Dilip Kumar Sahu, (Deepak Khot, J.), 2026 SCC OnLine MP 29042

Pankaj Chaudhary v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29092

Panna v. State of M.P., (Subodh Abhyankar and Jai Kumar Pillai, JJ.), 2026 SCC OnLine MP 29446
Pappu v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29339

Pappu v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine MP
29063

Parimal Kumar Vishwas v. Municipal Corpn., (Ashish Shroti, J.), 2026 SCC OnLine MP 29440
Parshuram Ahirwar v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29586
Patel Singh Gond v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29329
Phool Singh v. Dinesh Kumar, (Ashish Shroti, J.), 2026 SCC OnLine MP 29367

Phula v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29344

Pooja Sharma v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29613

Poonam Bhargava v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29475
Prabha Kotiya v. Neeraj Kumar, (Ashish Shroti, J.), 2026 SCC OnLine MP 29438

Prabhakant Mishra v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29582
Pradeep Singh v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 29456

Pradeep Singh v. Union of India, (Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC
OnLine MP 29510

Pradhan Singh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29214

Prahlad Singh Yadav v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29499
Prahlad Singh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29211

Prakash Chandra Gupta v. Victim A, (Himanshu Joshi, J.), 2026 SCC OnLine MP 29408
Pranit Kumar v. Sukhdayal, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29181

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854921

-52 -

Prashant Ahirwar v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29297
Praveen Namdeo v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29261
Praveen v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29099

Preeti Madatwal v. State of M.P., (Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC
OnLine MP 29483

Preeti Singh (Dr) v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29542
Premlata Verma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29602
Priyanka Kushwah v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29472
Priyanka Nanda v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29113
Pukhraj v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29412

Pushpa v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29130

Pushpendra Mishra v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29343
Rachna Bijole v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29127

Rachna Dhakad v. Trilok Singh, (Amit Seth, J.), 2026 SCC OnLine MP 29199

Rafique Khan v. Ayub Khan, (Pranay Verma, J.), 2026 SCC OnLine MP 29439

Raghuveer v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29502

Rahul Yadav v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29301

Rahul v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29334

Rahul v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29419

Raiysh Khan v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29506

Raj Bahor Mishra v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29564
Raj Kishor Singh v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29551
Raj Yadav v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29315

Raj v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29246

Raja v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29356

Rajaram Raje v. Umashankar, (Pranay Verma, J.), 2026 SCC OnLine MP 29372

Rajbahor Saket v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29250
Rajeev v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29417

Rajendra Bais v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29253
Rajendra Pal Singh Jadon v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29606
Rajendra Prasad Shukla v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29581
Rajesh Agrawal v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29284
Rajesh Kumar Kathal v. Municipal Corpn., (Vishal Mishra, J.), 2026 SCC OnLine MP 29511

Rajesh Singh Kaurav v. Jabalpur Development Authority, (Maninder S. Bhatti, J.), 2026 SCC OnLine
MP 29505

Rajesh Singh Rajput v. State of M.P., (Vivek Rusia, Acting C.J. and Pradeep Mittal, J.), 2026 SCC
OnLine MP 29457

Rajesh v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29280
Rajkumar Dubey v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29513
Raju v. Shyamlal, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29163

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854903

-53 -

Rakesh Kewat v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29252
Rakesh Singh v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29352

Rakesh v. State of M.P., (Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine MP
29095

Ram Charan Gupta v. Devis Anil Kumar Mishra, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC
OnLine MP 29195

Ram Kumar Sharma v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 29604
Ram Milan Yadav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29478
Ram Naresh Shah v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29523

Ram Sajeevan Saket v. Vijaykant Tiwari, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP
29169

Ram Singh v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29517

Ram Yashwant Tilak v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29512
Ramakhtyar Gurjar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29273
Ramanuj Prasad v. Guru Kemla Prasad, (Vivek Jain, J.), 2026 SCC OnLine MP 29443
Ramayan Prasad Mishra v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29569
Ramchandra v. Gurudeepsingh, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29182
Ramesh Kumar Gupta v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29622
Ramesh Rao Shinde v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29545
Ramesh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29230

Ramgopal v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29363

Ramkishan v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29101

Ramkumar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29215

Ramlal Dohar v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 29244

Ramnaresh Rajput v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 29209

Rampal Sahu v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29139
Ramsewak Chaturvedi v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29471
Ramsingh v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29431

Ramvilas v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29218

Ranjeet Singh Yadav v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29598
Ranjeet v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29238

Ranjit Singh Bhadoria v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29117

Ranu Agrawal v. M.P. Industrial Development Corpn. Ltd., (Sandeep N. Bhatt, J.), 2026 SCC OnLine
MP 29597

Ratnesh Lodhi v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29304
Ravi Bisariya v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29612
Ravi Namdev v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29418

Ravi Yadav v. State of M.P., (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 29347
Ravindra Kumar v. Sundar, (Pranay Verma, J.), 2026 SCC OnLine MP 29385

Ravindra Tiwari v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29474

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855210

-54 -

Rekha Kapur v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29555
Renu Jaat v. Ramnaresh Singh Sengar, (Amit Seth, J.), 2026 SCC OnLine MP 29197
Resu Singh v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29326
Rihana Parveen v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29132
Rinku v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 29628

Rohit Kevat v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29256
Rohit Kewat v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29305
Rohit Kol v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29435
Rohit Singh v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29285
Rohit v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29240

Rubina Bee v. United India Insurance Co. Ltd., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP
29167

Ruby Yadav v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29118

Rumal Singh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29268

Rvindra Singh v. Rajesh, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29180
S.K. Mihani v. Ajeem Uddin, (B.P. Sharma, J.), 2026 SCC OnLine MP 29103

Sachin Sharma v. SBI, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29589

Sachin v. Managing Director, (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29557

Sachin v. State of M.P., (Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine MP
29554

Sahzad Khan v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29426
Sandeep Dhurve v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29290
Sandeep Kushwah v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29275
Sandeep Kushwaha v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 29406
Sandeep Raikwar v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29355
Sangeeta Jatav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29562
Sangeeta v. Neelkamal Singh, (Amit Seth, J.), 2026 SCC OnLine MP 29161

Sanjay Giri v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP
29089

Sanjay Kumar Jain v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29593
Santar Bai v. Vilium Leo, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29162
Santosh Kumar Dubey v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29634
Santosh Shrivastava v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 29528
Santosh Yadav v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29425

Santosh v. Manoj Dwivedi, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29183
Santosh v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29065

Sardarsingh v. Shankar Proteins (P) Ltd., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29173
Sarika Dagor v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29574

Satbir Singh v. Lakhan, (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29140

Satendra Singh Dhakad v. Rupali Rajput, (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29131

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854871

-55 -

Satish Verma v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29313
Satish v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29237

Satyendra Singh Yadav v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29500
Saurabh Jain v. Aashna Patel, (Pranay Verma, J.), 2026 SCC OnLine MP 29390

Savitri Kushwaha v. Umakant, (Vishal Mishra, J.), 2026 SCC OnLine MP 29469
Senapati Singh v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29623

Shakib v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29345

Shakti Maliv. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29258

Shankar Ajnar v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP
29492

Sharda Bai v. Raju Chourasia, (Pranay Verma, J.), 2026 SCC OnLine MP 29200

Sharda Prasad Patel v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2026 SCC OnLine MP 29467
Sharda Prasad Patel v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2026 SCC OnLine MP 29468
Sharda Sikarwar v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29533
Shashi Thakur v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29550

Sheela Mishra v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29553

Sheikh Akbar v. Khimiyabai, (Vivek Jain, J.), 2026 SCC OnLine MP 29145

Sheikh Gulam Ali v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29422

Shirish Evne v. M.P. Kshetra Vidtut Vitaran Co Ltd., (Vishal Dhagat, J.), 2026 SCC OnLine MP
29524

Shiva v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29416

Shivkumar Yadav v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29097

Shivpal Singh v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29434
Shivshankar v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 29274

Shree Sheetal Infrasolution LLP v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 29548
Shubham v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29084

Shyam Kumar Khatik v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29365
Siddharth Singh v. Municipal Corpn. Satna, (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29509

Skybull Security Service Opc (P) Ltd. v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP
29630

State of M.P. v. Alka Shrivastava, (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29635

State of M.P. v. Ashok Kumar Sharma, (Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.), 2026
SCC OnLine MP 29482

State of M.P. v. Dr. Surendra Kumar Rai, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP
29380

State of M.P. v. Durgaprasad, (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 29411
State of M.P. v. Hasan Khan, (Vivek Jain, J.), 2026 SCC OnLine MP 29147

State of M.P. v. Jagdish Prasad Prasad Kain, (Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.),
2026 SCC OnLine MP 29480

State of M.P. v. K.K. Dohare, (Anand Pathak and Vinay Saraf, JJ.), 2026 SCC OnLine MP 29452
State of M.P. v. Kallu Nayak, (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 29410

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855147

-56 -

State of M.P. v. Laxmi Prasad, (Sanjeev S Kalgaonkar, J.), 2026 SCC OnLine MP 29053

State of M.P. v. Mirza Rizvaanur Rehmaan, (Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.),
2026 SCC OnLine MP 29491

State of M.P. v. Rajesh Soni, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29377

State of M.P. v. Ram Kumar Sharma, (Subodh Abhyankar and Jai Kumar Pillai, JJ.), 2026 SCC
OnLine MP 29447

State of M.P. v. Rekha Kain, (Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC
OnLine MP 29481

State of M.P. v. Sandeep Gautam, (Anand Pathak and Vinay Saraf, JJ.), 2026 SCC OnLine MP 29453

State of M.P. v. Santosh Kumar Sen, (Anand Pathak and B.P. Sharma, JJ.), 2026 SCC OnLine MP
29486

State of M.P. v. Sheelchand Jain, (Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC
OnLine MP 29485

State of M.P. v. Sheru Jatav, (Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC
OnLine MP 29142

State of M.P. v. Vandana Rai, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29378
State of M.P. v. Vijay Raju, (Anand Pathak and Vinay Saraf, JJ.), 2026 SCC OnLine MP 29451
Subash Kumar Patel v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29639

Subhash Jain v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29465

Sudhir Mishra v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29543

Sudhir Singh v. Nehru Yuva Kendra Sangathan, (Vishal Dhagat, J.), 2026 SCC OnLine MP 29458
Sukhdev v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29225

Sultan Khan v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29515

Sultanlal v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29222

Suman Gaud v. Saroj Prajapati, (Amit Seth, J.), 2026 SCC OnLine MP 29402

Suman Gaud v. State of M.P., (Vivek Jain, J.), 2026 SCC OnLine MP 29148

Summilal v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29136

Sundar Dehariya v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29298
Sunil Kumar v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29249

Sunil Patel v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29413

Sunil Patel v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29638

Sunita v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29594

Surendra Ahirwar v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29102

Surendra Singh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29245

Surendra v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29220

Suresh Golhani v. Union of India, (Deepak Khot, J.), 2026 SCC OnLine MP 29038

Suresh Jha v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29080

Suresh Sharma (Parashar) v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29217
Suresh v. Madanlal, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29399

Sushila Jatav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29603

Sushila Mishra v. Nelson Joseph, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29190

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854930

-57 -

Sweta Seth v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29601
Talib Mohd Noor v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29125
Tarun Kumar Dubey v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29591

Tata International Ltd. v. Sanjay Kumar Sharma, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP
29382

Tata International Ltd. v. Suresh Chandra Sharma, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP
29381

Teerath Prasad v. Union of India, (Deepak Khot, J.), 2026 SCC OnLine MP 29041

Tejbahadur Singh v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 29116

Than Singh Tomar v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29508
Tirathdas Motwani v. State of M.P., (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 29221
Tofik Rain v. State of M.P., (G.S. Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine MP 29460
Totaram Nagar v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29565

Tushar Verma v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29430

Uma Devi v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29529

Uma v. Santosh, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29185

Umesh Jamre v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29319

Umesh Vaishnav v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29121

United India Insurance Co. Ltd. v. Sarita, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 29156
Urmila Parihar v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29614

Usha Bai v. Union of India, (Deepak Khot, J.), 2026 SCC OnLine MP 29037

Vaishali Sharma v. State of M.P., (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 29216
Vandana Jaiswal v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29615

Vandana Sharma v. Mahesh Nara Yan Sahu, (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29153
Varsha Singh v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 29595

Vasudev Aanjana v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29449

Vayu Buildcon (P) Ltd. v. Mrigendra Singh, (Pranay Verma, J.), 2026 SCC OnLine MP 29392
Vickey v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29107

Vijay Kumar Patel v. Ramesh Singh Marskole, (Vivek Jain, J.), 2026 SCC OnLine MP 29044

Vijay Kumar v. Harinarayan Baishwar, (Registrar (J-1)), 2026 SCC OnLine MP 29455

Vijay v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29078

Vikas Kumar Meena v. Smy Urvashi Meena, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 29128
Vikas Rishishwar v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29534

Vikas v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29236

Vikram Singh v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29067

Vikram Singh v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 29074

Vimla Bhagat v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29620

Vinay Patel v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29328

Vinay v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29414

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855151

-58 -

Vineeta Singh v. Hindustan Petroleum Corpn. Ltd., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP
29507

Vinod Kumar Saket v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC
OnLine MP 29066

Vinod Kushwaha v. State of M.P., (Vivek Agarwal and Vivek Jain, JJ.), 2026 SCC OnLine MP 29098
Vinod Sonkar v. Rohini Bai Pathak, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP 29196
Vinod v. Shantidevi, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 29395

Vinod v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29242

Vipul Kumar Singh v. Ramkhelawan Rathore, (Pranay Verma, J.), 2026 SCC OnLine MP 29444
Virendra Pratap Singh v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 29503

Vishal Gaur v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29320

Vishal Kushwah v. Radha, (Pushpendra Yadav, J.), 2026 SCC OnLine MP 29126

Vishal Sankhla v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29405

Vishesh v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 29429

Vivek Gupta v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29473

Vivek Kumar Bhargava v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29577

Vrihattakar Sahkari Krishi Sakh Sanstha Maryadit v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026
SCC OnLine MP 29552

Vrihattakar Sahkari Krishi Sakh Sanstha Maryadit v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026
SCC OnLine MP 29567

Yashwant Singh Yadav v. Ankit Soni, (Amit Seth, J.), 2026 SCC OnLine MP 29047
Yogesh Gohar v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29348
Yogesh Lalwani v. State, (Gajendra Singh, J.), 2026 SCC OnLine MP 29205

Yogita Pandey v. Collector, (Vishal Mishra, J.), 2026 SCC OnLine MP 29536

Yusuf'v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29213

Orissa High Court

Ajaya Kumar Nayak v. Commr. of State Tax (Appeal), (Dr B.R. Sarangi and Murahari Sri Raman, JJ.),
2023 SCC OnLine Ori 7200

CIT v. Cuttack District Tennis Assn., (Arindam Sinha and Sanjay Kumar Mishra, JJ.), 2023 SCC
OnLine Ori 7198

K. Devasis Patro v. CIT, (Dr S. Muralidhar, C.J. and R.K. Pattanaik, J.), 2022 SCC OnLine Ori 4282

N.N. Singh & brothers v. Union of India, (Dr B.R. Sarangi and Murahari Sri Raman, JJ.), 2023 SCC
OnLine Ori 7199

Neelachal Udyog v. Commr. of State Tax (Appeal), (Dr B.R. Sarangi and Murahari Sri Raman, JJ.),
2023 SCC OnLine Ori 7204

NKS Construction & Engineers (P) Ltd. v. Commr. of State Tax (Appeal), (Dr B.R. Sarangi and
Murahari Sri Raman, JJ.), 2023 SCC OnLine Ori 7201

Pramod Kumar Sahu v. State of Odisha, (R.K. Pattanaik, J.), 2023 SCC OnLine Ori 7197

Rajendra Narayan Mohanty v. CT &GST Cuttack-1 East Circle, (Jaswant Singh and M.S. Raman,
JJ.), 2022 SCC OnLine Ori 4280

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854680

-59 -

Reserve Bank Emp. Coop. Credit Soc. v. CIT, (Harish Tandon, C.J. and Murahari Sri Raman, J.),
2026 SCC OnLine Ori 96

Sudhir Kumar Muduli v. CCT & GST, (Dr B.R. Sarangi and Murahari Sri Raman, JJ.), 2023 SCC
OnLine Ori 7202

Tapan Kumar Ghadei v. CIT, (Dr S. Muralidhar, C.J. and R.K. Pattanaik, J.), 2022 SCC OnLine Ori
4281

Tata Naresh Bisoi v. CCT & GST, (Dr B.R. Sarangi and Murahari Sri Raman, JJ.), 2023 SCC OnLine
Ori 7203

Patna High Court

Bihar Industrial Area Development Authority v. Subhash Singh, (Vipul M. Pancheli, C.J. and Partha
Sarthy, J.), 2025 SCC OnLine Pat 4400

Fondement Bitumenous Industries (P) Ltd. v. State of Bihar, (K. Vinod Chandran, C.J. and
Madhuresh Prasad, J.), 2023 SCC OnLine Pat 11933

Jyoti Electricals v. Union of India, (K. Vinod Chandran, C.J. and Madhuresh Prasad, J.), 2023 SCC
OnLine Pat 11932

Punjab and Haryana High Court
Amit v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 27857

Baljit Singh v. Haryana State Agricultural Markering Board, (Harkesh Manuja, J.), 2026 SCC
OnLine P&H 27867

Bharti Bhushan Jindal v. CIT, (Lisa Gill and Sudeepti Sharma, JJ.), 2025 SCC OnLine P&H 19035
Dilpreet Kaur v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27860
Jaspal Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 27859

Jaspreet Kaur v. State of Punjab, (Alok Jain, J.), 2026 SCC OnLine P&H 27862

Maha Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 27858

Maninder Singh v. State (UT of Chandigarh), (Sumeet Goel, J.), 2026 SCC OnLine P&H 27856
Om Parkash v. State of Haryana, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 27864
Rajesh Kumar v. Inspector (Prev.), (Harsh Bunger, J.), 2023 SCC OnLine P&H 7399

Rekha v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27863

Shagufta v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27861

State of Haryana v. Neetu Dahiya, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 27865
Suleman v. Juber, (Deepak Gupta, J.), 2026 SCC OnLine P&H 27866

Vijay Mehta v. Bhawani Dass, (Deepak Gupta, J.), 2025 SCC OnLine P&H 24165

Rajasthan High Court

Kanhaiya Lal Rameshwar Das v. State of Rajasthan, (Augustine George Masih, C.J. and Vinit Kumar
Mathur, J.), 2023 SCC OnLine Raj 5677

Sikkim High Court
Lupin Ltd. v. Union of India, (A. Muhamed Mustaque, C.J.), 2026 SCC OnLine Sikk 85

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003100375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003707412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854708

-60 -

Telangana High Court
Akkala Rajani v. G. Mahender, (C.V. Bhaskar Reddy, J.), 2026 SCC OnLine TS 12326
Dara Sreesailam v. CBI, (K. Lakshman, J.), 2025 SCC OnLine TS 2737
K. Ravinder v. Gaddameedi Ramaswamy, (C.V. Bhaskar Reddy, J.), 2026 SCC OnLine TS 12327

Pavan Kumar Aganrval v. CIT, (Ujjal Bhuyan, C.J. and N. Tukaramji, J.), 2023 SCC OnLine TS
4628

Royal Sundaram Alliance Insurance Co. Ltd. v. Dhumbala Parsharamulu, (C.V. Bhaskar Reddy, J.),
2026 SCC OnLine TS 12328

S. Nandini v. NALSAR University of Law, (Aparesh Kumar Singh, C.J. and G.M. Mohiuddin, J.), 2026
SCC OnLine TS 12329

S. Upender v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2026 SCC OnLine TS 12331

Shakeer Hussain Khan v. State of Telangana, (Aparesh Kumar Singh, C.J. and G.M. Mohiuddin, J.),
2026 SCC OnLine TS 12330

Tripura High Court
Haripada Ray v. State of Tripura, (Biswajit Palit, J.), 2025 SCC OnLine Tri 751

Appellate Tribunal for SAFEMA Act

Suma Sooraj v. Director, (Munishwar Nath Bhandari, Chairman and V. Anandarajan, Member), 2023
SCC OnLine ATSAFEMA 18

Competition Commission of India

Aruna Popat v. Shalwak Infrabulls, (Ravneet Kaur, Chairperson and Dr Sangeeta Verma, Member),
2023 SCC OnLine CCI 54

Pruthviraj Vijay Dhavale v. Ashdan Developers (P) Ltd., (Ravneet Kaur, Chairperson, Anil Agrawal,
Member and Sweta Kakkad, Member), 2023 SCC OnLine CCI 55

Sparsh Chowdhary v. Pearlite Real Properties (P) Ltd., (Ravneet Kaur, Chairperson, Dr Sangeeta
Verma, Member and Bhagwant Singh Bishnoi, Member), 2023 SCC OnLine CCI 53

Income Tax Appellate Tribunal

7 Horses Hospitality LLP v. CIT, (Dr S. Seethalakshmi, J.M. and Rathod Kamlesh Jayantbhai, A.M.),
2023 SCC OnLine ITAT 8207

A.D. Educational Society v. CIT, (Laliet Kumar, Member (Judicial) and Vijay Varma, (Accountant
Member)), 2026 SCC OnLine ITAT 16708

Aatmnirbhar NGO v. CIT, (Annapurna Gupta, (Accountant Member) and Kuldip Singh, Member
(Judicial)), 2026 SCC OnLine ITAT 16899

Aban Offshore Ltd. v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S., (Accountant
Member)), 2026 SCC OnLine ITAT 16661

Abdul Munaf Irfanudeen v. CIT, (George George K., (Vice President) and S.R. Raghunatha,
(Accountant Member)), 2026 SCC OnLine ITAT 16909

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855629

-61 -

Adarsh Pragya Vidya Mandir Samiti v. CIT, (Annapurna Gupta, (Accountant Member) and Kuldip
Singh, Member (Judicial)), 2026 SCC OnLine ITAT 16783

Adivasi Deomogra Education Society v. CIT, (Rama Kanta Panda, (Vice President) and Astha
Chandra, Member (Judicial)), 2026 SCC OnLine ITAT 16736

Adu Infra-Ocipl (JV) v. CIT, (Prashant Maharishi, (Vice President) and Sandeep Singh Karhail,
Member (Judicial)), 2026 SCC OnLine ITAT 16663

Agrawal Oil Extractions Ltd. v. CIT, (Partha Sarathi Chaudhury, Member (Judicial) and Avdhesh
Kumar Mishra, (Accountant Member)), 2026 SCC OnLine ITAT 16885

Ahmed Altaf Sayeed v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan Sawdia, (Accountant
Member)), 2026 SCC OnLine ITAT 16753

Ajmer Zila Dugdh Utpadak Sahkari Sangh Ltd. v. CIT, (Annapurna Gupta, (Accountant Member)
and Udayan Das Gupta, Member (Judicial)), 2026 SCC OnLine ITAT 16713

Akheto Yepthomi v. CIT, (Duvvuru R.L. Reddy, (Vice President) and Laxmi Prasad Sahu,
(Accountant Member)), 2026 SCC OnLine ITAT 16914

Akzo Novel India Ltd. v. CIT, (Rajesh Kumar, Member (Accountant) and Pradip Kumar Choubey,
Member (Judicial)), 2026 SCC OnLine ITAT 8430

Alok Ferro Alloys Ltd. v. CIT, (Ravish Sood, J.M. and Arun Khodpia, A.M.), 2023 SCC OnLine
ITAT 8233

Ambuja Neotia Healthcare Venture Ltd. v. CIT, (Rajpal Yadav, V.P. and Girish Agrawal, A.M.), 2023
SCC OnLine ITAT 8236

Amit Bansal v. CIT, (Manoj Kumar Aggarwal, (Accountant Member) and Rajesh Damodarlal
Sharma, Member (Judicial)), 2026 SCC OnLine ITAT 16704

Amvritlaxmi Distributor (P) Ltd. v. CIT, (George Mathan, Member (Judicial) and Rakesh Mishra,
(Accountant Member)), 2026 SCC OnLine ITAT 16697

Andaman Sunni Muslim Jamaeth v. CIT, (George Mathan, Member (Judicial) and Rakesh Mishra,
(Accountant Member)), 2026 SCC OnLine ITAT 16693

Anil Kumar 1 v. CIT, (Annapurna Gupta, (Accountant Member) and Kuldip Singh, Member
(Judicial)), 2026 SCC OnLine ITAT 16897

Anil Kumar Agarwal Affaris India v. CIT, (Annapurna Gupta, (Accountant Member) and Kuldip
Singh, Member (Judicial)), 2026 SCC OnLine ITAT 16711

Anil Manhare v. CIT, (Ravish Sood, J.M. and Arun Khodpia, A.M.), 2023 SCC OnLine ITAT 8232

Anilkumar Bhikhabhai Virani v. CIT, (Dr. B.R.R. Kumar, (Vice President) and Rahul Chaudhary,
Member (Judicial)), 2026 SCC OnLine ITAT 16830

Anirban Asim Kundu v. CIT, (George Mathan, Member (Judicial) and Rakesh Mishra, (Accountant
Member)), 2026 SCC OnLine ITAT 16692

Anita Goyal v. CIT, (T.R. Senthil Kumar, Member (Judicial) and Prakash, (Accountant Member)),
2026 SCC OnLine ITAT 16903

Anita Jain v. CIT, (Annapurna Gupta, (Accountant Member)), 2026 SCC OnLine ITAT 16699

Anita Mehta v. CIT, (Amit Shukla, Member (Judicial) and Girish Agrawal, (Accountant Member)),
2026 SCC OnLine ITAT 16884

Ankit Nigam v. Assessment Unit NFAC, (Sudhanshu Srivastava, Member (Judicial) and Nikhil
Choudhary, (Accountant Member)), 2026 SCC OnLine ITAT 16793

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003556291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855513

-62 -

Annai Kanthammal Ramachandran Educational & Charitable Trust v. CIT, (Aby T. Varkey, Member
(Judicial) and Padmavathy S., (Accountant Member)), 2026 SCC OnLine ITAT 16851

Annaso Bhauso Moglade v. CIT, (Rama Kanta Panda, (Vice President) and Astha Chandra, Member
(Judicial)), 2026 SCC OnLine ITAT 16776

Aravali Dreamworld LLP v. CIT, (Annapurna Gupta, (Accountant Member) and Kuldip Singh,
Member (Judicial)), 2026 SCC OnLine ITAT 16898

Ariv Chakraborty v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Gopalan Gurusamy,
(Accountant Member)), 2026 SCC OnLine ITAT 16828

Arrone Ceramic v. CIT, (Annapurna Gupta, A.M. and Siddhartha Nautiyal, J.M.), 2023 SCC OnLine
ITAT 8198

Ashok Patrol Co. v. CIT, (Paresh M. Joshi, Member (Judicial) and Arvind Soni, (Accountant
Member)), 2026 SCC OnLine ITAT 16790

Aslam Sadule Khan v. CIT, (Rama Kanta Panda, (Vice President) and Astha Chandra, Member
(Judicial)), 2026 SCC OnLine ITAT 16772

Atal Agrawal v. CIT, (Partha Sarathi Chaudhury, Member (Judicial) and Avdhesh Kumar Mishra,
(Accountant Member)), 2026 SCC OnLine ITAT 16798

Aurangabad Thallasamia Society v. Assessing Officer, (Dr. Manish Borad, (Accountant Member) and
Pavan Kumar Gadale, Member (Judicial)), 2026 SCC OnLine ITAT 16655

Awadamai Shaikshanik & Sanskrutik Madal Dhamdai v. CIT, (Dr. Manish Borad, (Accountant
Member) and Pavan Kumar Gadale, Member (Judicial)), 2026 SCC OnLine ITAT 16814

Azizuddin Latiphoddin Kazi v. CIT, (S.S. Godara, J.M.), 2023 SCC OnLine ITAT 8193

B M P Metals (P) Ltd. v. CIT, (Sudhir Kumar, Member (Judicial) and Manish Agarwal, (Accountant
Member)), 2026 SCC OnLine ITAT 16677

Babita Agarwal v. CIT, (T.R. Sentil Kumar, Member (Judicial) and Prakash, (Accountant Member)),
2026 SCC OnLine ITAT 16901

Badri Prasad Kedar Nath v. CIT, (Sudhanshu Srivastava, Member (Judicial) and Nikhil Choudhary,
(Accountant Member)), 2026 SCC OnLine ITAT 16853

Balakrishnamurthy Ramachandrababu v. CIT, (Balakrishnan S., (Accountant Member) and
Soundararajan K., Member (Judicial)), 2026 SCC OnLine ITAT 16732

Balatripura Sundari Donepudi v. CIT, (Manjunatha G., (Accountant Member) and Ravish Sood,
Member (Judicial)), 2026 SCC OnLine ITAT 16911

Bank of India v. CIT, (R.S. Syal, V.P. and Partha Sarathi Chaudhury, J.M.), 2023 SCC OnLine ITAT
8196

Bapurao Abhiman Chavan v. CIT, (Manish Borad, (Accountant Member)), 2026 SCC OnLine ITAT
16777

Baramati Taluka Sahakari Dudh Utpadak Sangh Maryadit Baramati v. CIT, (Rama Kanta Panda,
(Vice President) and Astha Chandra, Member (Judicial)), 2026 SCC OnLine ITAT 16726

Bethany Seva Sangam v. CIT, (Ravish Sood, J.M. and Arun Khodpia, A.M.), 2023 SCC OnLine ITAT
8238

Bhagirath Prasad Garg v. CIT, (Dr Manish Borad, A.M.), 2023 SCC OnLine ITAT 8227

Bhagwan Dass Jagan Nath v. CIT, (Aakash Deep Jain, V.P. and Vikram Singh Yadav, A.M.), 2023
SCC OnLine ITAT 8210

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854738

-63 -

Bharat Singh v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey, Member
(Judicial)), 2026 SCC OnLine ITAT 16716

Bhatia Corpn. (P) Ltd. v. CIT, (Annapurna Gupta, (Accountant Member) and Udayan Das Gupta,
Member (Judicial)), 2026 SCC OnLine ITAT 16883

Bhilwara Zila Dugdh Utpadak Sangh Ltd. v. CIT, (Amit Shukla, Member (Judicial) and Girish
Agrawal, (Accountant Member)), 2026 SCC OnLine ITAT 16752

Bhojani Diamond v. CIT, (Suchitra Kamble, Member (Judicial) and B.M. Biyani, (Accountant
Member)), 2026 SCC OnLine ITAT 16864

Bhuwalka Janakalyan Trust v. CIT, (George Mathan, Member (Judicial) and Rakesh Mishra,
(Accountant Member)), 2026 SCC OnLine ITAT 16691

Binny Vinod Shah v. CIT, (Sandeep Gosain, Member (Judicial) and Jagadish, (Accountant Member)),
2026 SCC OnLine ITAT 16662

Biryani Corner v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S., (Accountant
Member)), 2026 SCC OnLine ITAT 16845

Ceat Ltd. v. CIT, (Narender Kumar Choudhry, Member (Judicial) and Arun Khodpia, (Accountant
Member)), 2026 SCC OnLine ITAT 16894

Ceekepee Engineering Works (P) Ltd. v. CIT, (Om Prakash Kant, (Accountant Member) and
Anikesh Banerjee, Member (Judicial)), 2026 SCC OnLine ITAT 16672

Chandan Newar v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Gopalan Gurusamy,
(Accountant Member)), 2026 SCC OnLine ITAT 16811

Chandigarh Welfare Trust v. CIT, (Laliet Kumar, Member (Judicial) and Vijay Varma, (Accountant
Member)), 2026 SCC OnLine ITAT 16722

Chandra Shekar Muni Reddy Kannelli v. CIT, (Balakrishnan S., (Accountant Member) and
Soundararajan K., Member (Judicial)), 2026 SCC OnLine ITAT 16735

Chella Software (P) Ltd. v. CIT, (Manu Kumar Giri, Member (Judicial) and S.R. Raghunatha,
(Accountant Member)), 2026 SCC OnLine ITAT 16821

Cheviot Devcon (P) Ltd. v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Gopalan Gurusamy,
(Accountant Member)), 2026 SCC OnLine ITAT 16822

Chief Executive Officer v. CIT, (Amit Shukla, Member (Judicial) and Girish Agrawal, (Accountant
Member)), 2026 SCC OnLine ITAT 16787

Chief Medical & Health Officer v. CIT, (Paresh M. Joshi, Member (Judicial) and Arvind Soni,
(Accountant Member)), 2026 SCC OnLine ITAT 16893

Chomansingh M. Deora v. CIT, (Prashant Maharishi, A.M. and Sandeep Singh Karhail, J.M.), 2023
SCC OnLine ITAT 8203

CITv. Advant IT Park (P) Ltd., (Mahavir Singh, Vice President and Manish Agarwal, Member
(Accountant)), 2026 SCC OnLine ITAT 9032

CIT v. Ajit Kumar Resolution Professional of Eskay Knit (INDIA), (Vikram Singh Yadav, (Accountant
Member) and Siddhartha Nautiyal, Member (Judicial)), 2026 SCC OnLine ITAT 16666

CIT v. Arpita Ameet Pathak, (George Mathan, Member (Judicial) and Rakesh Mishra, (Accountant
Member)), 2026 SCC OnLine ITAT 16698

CITv. BPTP Ltd., (C.M. Garg, .M. and Dr B.R.R. Kumar, A.M.), 2023 SCC OnLine ITAT 8220

CIT v. District Coop. Bank Lakhimpur Kheri Ltd., (Sudhanshu Srivastava, Member (Judicial) and
Nikhil Choudhary, (Accountant Member)), 2026 SCC OnLine ITAT 16861

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003615277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855581

- 64 -

CIT v. Gopani Iron & Power (India) (P) Ltd., (Pawan Singh, Member (Judicial) and Khettra Mohan
Roy, Member (Accountant)), 2026 SCC OnLine ITAT 16486

CITv. HK. Designs (India) LLP, (Amit Shukla, J.M. and Padmavathy S., A.M.), 2023 SCC OnLine
ITAT 8218

CIT v. Homelife Buildcon (P) Ltd., (Laliet Kumar, Member (Judicial) and Vijay Varma, (Accountant
Member)), 2026 SCC OnLine ITAT 16721

CIT v. Hometrail Buildtech (P) Ltd., (N.K. Billaiya, A.M. and Anubhav Sharma, J.M.), 2023 SCC
OnLine ITAT 8208

CIT v. Jangid Properties, (Pawan Singh, Member (Judicial) and Manoj Kumar Aggarwal,
(Accountant Member)), 2026 SCC OnLine ITAT 16705

CIT v. Madhu Anand Shah, (Om Prakash Kant, (Accountant Member) and Anikesh Banerjee,
Member (Judicial)), 2026 SCC OnLine ITAT 16673

CIT v. Mitsui & Co. India (P) Ltd., (Kul Bharat, J.M. and M. Balaganesh, A.M.), 2023 SCC OnLine
ITAT 8187

CIT v. Nishant Garodia, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey,
Member (Judicial)), 2026 SCC OnLine ITAT 16860

CITv. Red Hat India (P) Ltd., (Amit Shukla, J.M. and Gagan Goyal, A.M.), 2023 SCC OnLine ITAT
8192

CIT v. Rotary Club of Bombay Queens Necklace Charitable Trust, (Anikesh Banerjee, Member
(Judicial) and Bijayananda Pruseth, (Accountant Member)), 2026 SCC OnLine ITAT 16913

CITv. S D Corpn. (P) Ltd., (Beena Pillai, Member (Judicial) and Jagadish, (Accountant Member)),
2026 SCC OnLine ITAT 16703

CIT v. Sankalp Organisers (P) Ltd., (T.R. Senthil Kumar, Member (Judicial) and Narendra Prasad
Sinha, (Accountant Member)), 2026 SCC OnLine ITAT 16660

CIT v. Shyam Sundar Co. Jewellers (P) Ltd., (Rajesh Kumar, (Accountant Member) and Pradip
Kumar Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16886

CIT v. Sonu Gupta, (Annapurna Gupta, (Accountant Member) and T.R. Senthil Kumar, Member
(Judicial)), 2026 SCC OnLine ITAT 16724

CIT v. St. Thomas Church, (Anikesh Banerjee, Member (Judicial) and Arun Khodpia, (Accountant
Member)), 2026 SCC OnLine ITAT 16910

CITv. T.N. Industrial Development Corpn. Ltd., (Aby T. Varkey, Member (Judicial) and S.R.
Raghunatha, (Accountant Member)), 2026 SCC OnLine ITAT 16871

CIT v. Tata Communications Transformation Services Ltd., (Vikram Singh Yadav, (Accountant
Member) and Sandeep Singh Karhail, Member (Judicial)), 2026 SCC OnLine ITAT 16750

CIT v. Tezas Trading Co. (P) Ltd., (Rajesh Kumar, (Accountant Member) and Pradip Kumar
Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16887

CIT v. Vega Aviation Products (P) Ltd., (Manish Borad, (Accountant Member) and Vinay Bhamore,
Member (Judicial)), 2026 SCC OnLine ITAT 16794

CIT v. Xerxes Krishna Rao, (Sandeep Gosain, Member (Judicial) and Prabhash Shankar,
(Accountant Member)), 2026 SCC OnLine ITAT 16924

Citizencredit Coop. Bank Ltd. v. CIT, (Challa Nagendra Prasad, Member (Judicial) and G.M. Doss,
(Accountant Member)), 2026 SCC OnLine ITAT 16714

Civil Services Institute v. CIT, (Saktijit Dey, V.P. and M. Balaganesh, A.M.), 2023 SCC OnLine
ITAT 8239

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854766

- 65 -

Coimbatore Jewellers India (P) Ltd. v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S.,
(Accountant Member)), 2026 SCC OnLine ITAT 16843

D.V. Properties (P) Ltd. v. PCIT, (Pawan Singh, J.M. and Dr A.L. Saini, A.M.), 2023 SCC OnLine
ITAT 8231

Datta Radheshyam Trivedi v. CIT, (Annapurna Gupta, A.M. and Siddhartha Nautiyal, J.M.), 2023
SCC OnLine ITAT 8209

Dayiben Dhudabhai Prajapati v. CIT, (Sandeep Gosain, Member (Judicial) and Prabhash Shankar,
(Accountant Member)), 2026 SCC OnLine ITAT 16720

Deep Foundations Institute of India v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S.,
(Accountant Member)), 2026 SCC OnLine ITAT 16837

Deepak v. A.O. Assessment Unit Income Tax Department, (Sudhanshu Srivastava, Member
(Judicial) and Nikhil Choudhary, (Accountant Member)), 2026 SCC OnLine ITAT 16796

Dell International Services India (P) Ltd. v. CIT, (Waseem Ahmed, (Accountant Member) and
Sandeep Singh Karhail, Member (Judicial)), 2026 SCC OnLine ITAT 16667

Dev Agro Industries v. CIT, (Amit Shukla, Member (Judicial) and Girish Agrawal, (Accountant
Member)), 2026 SCC OnLine ITAT 16706

Dhairya Nanalal Gala v. CIT, (Pawan Singh, Member (Judicial) and Manoj Kumar Aggarwal,
(Accountant Member)), 2026 SCC OnLine ITAT 16766

Dinesh Agarwala v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey,
Member (Judicial)), 2026 SCC OnLine ITAT 16808

Dinesh Harichand Shah v. CIT, (Om Prakash Kant, (Accountant Member) and Anikesh Banerjee,
Member (Judicial)), 2026 SCC OnLine ITAT 16912

Dineshkumar Rasiklal Agrawal v. CIT, (Rama Kanta Panda, (Vice President) and Astha Chandra,
Member (Judicial)), 2026 SCC OnLine ITAT 16745

Dipika Jagdish Wagh v. CIT, (Dr. Manish Borad, (Accountant Member) and Pavan Kumar Gadale,
Member (Judicial)), 2026 SCC OnLine ITAT 16659

District Coop. Bank Ltd. v. CIT, (Sudhanshu Srivastava, Member (Judicial) and Nikhil Choudhary,
(Accountant Member)), 2026 SCC OnLine ITAT 16833

Dow Chemical International (P) Ltd. v. CIT, (Prashant Maharishi, A.M. and Sandeep Singh Karhail,
J.M.), 2023 SCC OnLine ITAT 8204

Durairajan Munusamy v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S., (Accountant
Member)), 2026 SCC OnLine ITAT 16825

Dynasty Modular Furniture (P) Ltd. v. CIT, (Dr S. Seethalakshmi, J.M. and Rathod Kamlesh
Jayantbhai, A.M.), 2023 SCC OnLine ITAT 8185

Frostees India (P) Ltd. v. CIT, (George Mathan, Member (Judicial) and Rakesh Mishra, (Accountant
Member)), 2026 SCC OnLine ITAT 16694

Gaden Phelgay Ling Charitable Trust v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip
Kumar Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16683

Ganganagar Kisan Kraya Vikraya S.S. Ltd. v. CIT, (Amit Shukla, Member (Judicial) and Girish
Agrawal, (Accountant Member)), 2026 SCC OnLine ITAT 16784

Gangotri Foundation v. CIT, (Dr. Manish Borad, (Accountant Member) and Pavan Kumar Gadale,
Member (Judicial)), 2026 SCC OnLine ITAT 16815

Gauri Dhirenkumar Shah v. CIT, (Pawan Singh, J.M.), 2023 SCC OnLine ITAT 8194

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854722

- 66 -

Gautam Chanda v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey,
Member (Judicial)), 2026 SCC OnLine ITAT 16681

Gayatri Vilas Niphade v. CIT, (Dr. Manish Borad, (Accountant Member) and Vinay Bhamore,
Member (Judicial)), 2026 SCC OnLine ITAT 16743

General Power System v. CIT, (R.S. Syal, V.P.), 2023 SCC OnLine ITAT 8216

Ghanshyam Gupta v. CIT, (Sudhir Kumar, Member (Judicial) and Manish Agarwal, (Accountant
Member)), 2026 SCC OnLine ITAT 16678

Gladiator Commodities (P) Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar
Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16803

Godrej Investments (P) Ltd. v. CIT, (Om Prakash Kant, (Accountant Member) and Pawan Singh,
Member (Judicial)), 2026 SCC OnLine ITAT 16785

Goldeneye Entertainment (P) Ltd. v. CIT, (Kul Bharat, (Vice President) and Nikhil Choudhary,
(Accountant Member)), 2026 SCC OnLine ITAT 16802

Good Luck Developers v. CIT, (S.S. Godara, J.M. and G.D. Padmahshali, A.M.), 2023 SCC OnLine
ITAT 8229

Gopal Krishan Bansal v. CIT, (Laliet Kumar, Member (Judicial) and Krinwant Sahay, Member
(Accountant)), 2026 SCC OnLine ITAT 1443

Gopal Ram v. CIT, (Annapurna Gupta, (Accountant Member) and T.R. Senthil Kumar, Member
(Judicial)), 2026 SCC OnLine ITAT 16738

Gopal Sivakumar v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S., (Accountant
Member)), 2026 SCC OnLine ITAT 16835

Gospel Ordained Disciples Mission v. CIT, (Justice (Retd.) C.V. Bhadang, (President) and Prabhash
Shankar, (Accountant Member)), 2026 SCC OnLine ITAT 16755

Green Resorts v. CIT, (Annapurna Gupta, (Accountant Member) and T.R. Senthil Kumar, Member
(Judicial)), 2026 SCC OnLine ITAT 16920

Gujarat Council of Science City v. CIT, (Annapurna Gupta, A.M. and Siddhartha Nautiyal, J.M.),
2023 SCC OnLine ITAT 8205

Gurbachan Singh v. CIT, (Laliet Kumar, Member (Judicial) and Vijay Varma, (Accountant
Member)), 2026 SCC OnLine ITAT 16723

Gurjar Kalyan Parishad v. CIT, (Pradip Kumar Kedia, A.M. and Yogesh Kumar U.S., J.M.), 2023
SCC OnLine ITAT 8206

Halwasiya Commercial Co. (P) Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip
Kumar Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16804

Hameed Abdul v. CIT, (Balakrishnan S., (Accountant Member) and Soundararajan K., Member
(Judicial)), 2026 SCC OnLine ITAT 16725

Happy Hours School Society v. CIT, (Amit Shukla, Member (Judicial) and Girish Agrawal,
(Accountant Member)), 2026 SCC OnLine ITAT 16748

Hasmukhbhai Mohanlal Shah v. CIT, (Narendra Prasad Sinha, (Accountant Member) and Sanjay
Kumar, Member (Judicial)), 2026 SCC OnLine ITAT 16916

Hemendra Jayantilal Kapadia v. CIT, (Sandeep Gosian, Member (Judicial) and Bijayananda
Pruseth, (Accountant Member)), 2026 SCC OnLine ITAT 16892

Hemendra Ramji Vira v. CIT, (Amit Shukla, Member (Judicial) and Girish Agrawal, Member
(Accountant)), 2025 SCC OnLine ITAT 21815

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003163644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003384935

-67 -

Hemkund Classic Resorts (P) Ltd. v. CIT, (Annapurna Gupta, (Accountant Member) and T.R.
Senthil Kumar, Member (Judicial)), 2026 SCC OnLine ITAT 16919

HI-Tech Civil Infrastructure (P) Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip
Kumar Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16687

Hilti Technology Solutions India (P) Ltd. v. CIT, (Dr. Dipak P. Ripote, (Accountant Member) and
Vinay Bhamore, Member (Judicial)), 2026 SCC OnLine ITAT 16921

Hitkari Hitech (P) Ltd. v. CIT, (Amit Shukla, Member (Judicial) and Girish Agrawal, (Accountant
Member)), 2026 SCC OnLine ITAT 16747

House of Plastics v. CIT, (S.S. Viswanethra Ravi, Member (Judicial) and S.R. Raghunatha,
(Accountant Member)), 2026 SCC OnLine ITAT 16877

Hrishika Logistics v. CIT, (Sandeep Gosain, Member (Judicial) and Bijayananda Pruseth,
(Accountant Member)), 2026 SCC OnLine ITAT 16858

Improvement Trust v. CIT, (Dr M.L. Meena, A.M. and Anikesh Banerjee, J.M.), 2023 SCC OnLine
ITAT 8213

India Max Investment Fund Ltd. v. CIT, (Beena Pillai, Member (Judicial) and Bijayananda Pruseth,
Member (Accountant)), 2026 SCC OnLine ITAT 7980

Indianoil Petronas (P) Ltd. v. CIT, (Sanjay Garg, J.M. and Girish Agrawal, A.M.), 2023 SCC OnLine
ITAT 8235

Indium 1V (Mauritius) Holdings Ltd. v. CIT, (Amit Shukla, J.M. and S. Rifaur Rahman, A.M.), 2023
SCC OnLine ITAT 8219

Indrapuri Landcon (P) Ltd. v. CIT, (Annapurna Gupta, (Accountant Member) and T.R. Senthil
Kumar, Member (Judicial)), 2026 SCC OnLine ITAT 16918

Institute of Engineering & Management v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip
Kumar Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16689

Jagdish Prasad Bhargava v. CIT, (T.R. Senthil Kumar, Member (Judicial) and Prakash, (Accountant
Member)), 2026 SCC OnLine ITAT 16775

Jain Shikshan Sansthan v. CIT, (Dr. Manish Borad, (Accountant Member) and Pavan Kumar Gadale,
Member (Judicial)), 2026 SCC OnLine ITAT 16817

Jamtaram Viraram Purohit v. CIT, (Challa Nagendra Prasad, Member (Judicial) and Prabhash
Shankar, (Accountant Member)), 2026 SCC OnLine ITAT 16856

Jan Chetna Gramin Vikas Aevam Paryavaran Sansthan v. CIT, (Annapurna Gupta, (Accountant
Member) and Udayan Das Gupta, Member (Judicial)), 2026 SCC OnLine ITAT 16715

Javed Anwar Hawa v. CIT, (Amit Shukla, Member (Judicial) and Makarand Vasant Mahadeokar,
(Accountant Member)), 2026 SCC OnLine ITAT 16857

Jay Kamalja Mahila Urban Coop. Credit Society Maryadit v. CIT, (Manish Borad, (Accountant
Member)), 2026 SCC OnLine ITAT 16760

Jaya Ramesh Gunjal v. CIT, (Amit Shukla, Member (Judicial) and Makarand Vasant Mahadeokar,
(Accountant Member)), 2026 SCC OnLine ITAT 16800

Jayakumar Gopalakrishnan v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S.,
(Accountant Member)), 2026 SCC OnLine ITAT 16846

Jinay Mansukh Gala v. CIT, (Pawan Singh, Member (Judicial) and Manoj Kumar Aggarwal,
(Accountant Member)), 2026 SCC OnLine ITAT 16769

JSV Ingredient v. CIT, (Amit Shukla, Member (Judicial) and Makarand Vasant Mahadeokar,
(Accountant Member)), 2026 SCC OnLine ITAT 16862

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003512577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855582

- 68 -

Jugal Kishore Garg v. CIT, (Annapurna Gupta, (Accountant Member) and T.R. Senthil Kumar,
Member (Judicial)), 2026 SCC OnLine ITAT 16923

Jyoti Challani v. CIT, (Manish Borad, (Accountant Member) and Paresh M. Joshi, Member
(Judicial)), 2026 SCC OnLine ITAT 16751

Karani Edu Trust Charnka v. CIT, (Dr. B.R.R. Kumar, (Vice President) and Tapas Ram Misra,
Member (Judicial)), 2026 SCC OnLine ITAT 16733

Karm Vir v. CIT, (Manoj Kumar Aggarwal, (Accountant Member) and Rajesh Damodarlal Sharma,
Member (Judicial)), 2026 SCC OnLine ITAT 16880

Karnataka Sheep & Wool Development Corpn. Ltd. v. CIT, (Prashant Maharishi, (Vice President) and
Sandeep Singh Karhail, Member (Judicial)), 2026 SCC OnLine ITAT 16664

Karuppusamy Nattarayan v. CIT, (S.S. Viswanethra Ravi, Member (Judicial) and S.R. Raghunatha,
(Accountant Member)), 2026 SCC OnLine ITAT 16891

Konagalla Venkata Sai Chalapathi Karthik v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha
G., (Accountant Member)), 2026 SCC OnLine ITAT 16890

Krishna Bhog Rice Industries (P) Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip
Kumar Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16701

Kshitiz Aggarwal v. CIT, (Manoj Kumar Aggarwal, (Accountant Member) and Rajesh Damodarlal
Sharma, Member (Judicial)), 2026 SCC OnLine ITAT 16812

Ksr Roadlines v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S., (Accountant
Member)), 2026 SCC OnLine ITAT 16849

L7 Hitech (P) Ltd. v. CIT, (Narender Kumar Choudhry, Member (Judicial) and Jagadish, (Accountant
Member)), 2026 SCC OnLine ITAT 16749

Ladali Goshala Seva Sanstha v. CIT, (Dr. Manish Borad, (Accountant Member) and Pavan Kumar
Gadale, Member (Judicial)), 2026 SCC OnLine ITAT 16658

Lagan Barter (P) Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey,
Member (Judicial)), 2026 SCC OnLine ITAT 16889

Lalit Kumar Srivastava v. CIT, (Kul Bharat, (Vice President) and Nikhil Choudhary, (Accountant
Member)), 2026 SCC OnLine ITAT 16866

Lalit Premchandani v. CIT, (Vijay Pal Rao, J.M. and B.M. Biyani, A.M.), 2023 SCC OnLine ITAT
8211

Laltanpuia Chawghlut v. CIT, (Duvvuru R.L. Reddy, (Vice President) and Laxmi Prasad Sahu,
(Accountant Member)), 2026 SCC OnLine ITAT 16915

Lata Chhanwal Ashish Chhanwal v. Ward, (Annapurna Gupta, (Accountant Member) and Kuldip
Singh, Member (Judicial)), 2026 SCC OnLine ITAT 16900

Lata Muralidhar Joshi v. CIT, (Balakrishnan S., (Accountant Member) and Soundararajan K.,
Member (Judicial)), 2026 SCC OnLine ITAT 16734

Laxmi Devi Mamnani v. CIT, (Annapurna Gupta, (Accountant Member) and T.R. Senthil Kumar,
Member (Judicial)), 2026 SCC OnLine ITAT 16702

Leeyakathali Azeesur v. Assessing Officer, (Manu Kumar Giri, Member (Judicial) and S.R.
Raghunatha, (Accountant Member)), 2026 SCC OnLine ITAT 16818

Maa Mati Nirman (P) Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar
Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16685

Maa Vaishno Devi International Foundation v. CIT, (Manoj Kumar Aggarwal, (Accountant
Member) and Rajesh Damodarlal Sharma, Member (Judicial)), 2026 SCC OnLine ITAT 16807

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855527

- 69 -

Maasis Inter Fashion (P) Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar
Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16680

MACE Venture v. CIT, (George Mathan, Member (Judicial) and Rakesh Mishra, (Accountant
Member)), 2026 SCC OnLine ITAT 16696

Madanbhai Dayaram Ramwani v. CIT, (Narendra Prasad Sinha, (Accountant Member) and Sanjay
Kumar, Member (Judicial)), 2026 SCC OnLine ITAT 16741

Madras Urological Society v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S.,
(Accountant Member)), 2026 SCC OnLine ITAT 16838

Magnus Society v. CIT, (Partha Sarathi Chaudhury, Member (Judicial) and Avdhesh Kumar
Mishra, (Accountant Member)), 2026 SCC OnLine ITAT 16850

Mahesh Hadapad v. CIT, (Prashant Maharishi, (Vice President) and Sandeep Singh Karhail,
Member (Judicial)), 2026 SCC OnLine ITAT 16670

Mahesh Kumar Makkar v. CIT, (Annapurna Gupta, (Accountant Member) and T.R. Senthil Kumar,
Member (Judicial)), 2026 SCC OnLine ITAT 16781

Manglam Arts v. CIT, (Sandeep Gosain, J.M. and Rathod Kamlesh Jayantbhai, A.M.), 2023 SCC
OnLine ITAT 8202

Manish Jain v. Assessment Unit, (Annapurna Gupta, (Accountant Member) and Udayan Das Gupta,
Member (Judicial)), 2026 SCC OnLine ITAT 16710

Manisha Yogesh Gala v. CIT, (Pawan Singh, Member (Judicial) and Manoj Kumar Aggarwal,
(Accountant Member)), 2026 SCC OnLine ITAT 16770

Manjri Stud Farm (P) Ltd. v. CIT, (Aby T. Varkey, J.M. and S. Rifaur Rahman, A.M.), 2023 SCC
OnLine ITAT 8190

Manoj Kumar Dubey v. CIT, (Kul Bharat, (Vice President) and Nikhil Choudhary, (Accountant
Member)), 2026 SCC OnLine ITAT 16834

Manoj Kumar Pandey v. CIT, (George Mathan, Member (Judicial) and Rakesh Mishra, (Accountant
Member)), 2026 SCC OnLine ITAT 16695

Manphool Singh v. Central Circle 4, (Annapurna Gupta, (Accountant Member) and Kuldip Singh,
Member (Judicial)), 2026 SCC OnLine ITAT 16878

Manugraph India Ltd. v. CIT, (Pawan Singh, Member (Judicial) and Makarand Vasant Mahadeokar,
Member (Accountant)), 2026 SCC OnLine ITAT 8494

Marksans Pharma Ltd. v. CIT, (B.R. Baskaran, A.M. and Sandeep Singh Karhail, J.M.), 2023 SCC
OnLine ITAT 8195

Mathura Prasad Rawalwasia Trust v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip
Kumar Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16656

Meena Lalit Jain v. CIT, (Amit Shukla, Member (Judicial) and Makarand Vasant Mahadeokar,
(Accountant Member)), 2026 SCC OnLine ITAT 16674

Mital Hareshkumar Patel v. CIT, (Sanjay Kumar, Member (Judicial) and R. Govindarajan,
(Accountant Member)), 2026 SCC OnLine ITAT 16729

Mithabhai Jomabhai Rabari v. CIT, (Rahul Chaudhary, Member (Judicial) and R. Govindarajan,
(Accountant Member)), 2026 SCC OnLine ITAT 16771

Mitra Trading & Exports (P) Ltd. v. CIT, (Amit Shukla, J.M. and Gagan Goyal, A.M.), 2023 SCC
OnLine ITAT 8191

Mohammad Rafik Esmuddin Sidhdiki v. CIT, (Dr. Manish Borad, (Accountant Member) and Vinay
Bhamore, Member (Judicial)), 2026 SCC OnLine ITAT 16879

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003564968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855599

-70 -

Mohan Brothers (Drinks) (P) Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar
Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16882

Mohd. Haneef Mansoor v. CIT, (Balakrishnan S., (Accountant Member) and Soundararajan K.,
Member (Judicial)), 2026 SCC OnLine ITAT 16762

Mohd. Hanifa Shakul Hameed v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S.,
(Accountant Member)), 2026 SCC OnLine ITAT 16823

Mohd. Saleem v. NFAC, (Sudhanshu Srivastava, Member (Judicial) and Nikhil Choudhary,
(Accountant Member)), 2026 SCC OnLine ITAT 16792

Moti Singh Shekhawat Shyam Ji Ka Mohalla v. CIT, (Annapurna Gupta, (Accountant Member) and
Kuldip Singh, Member (Judicial)), 2026 SCC OnLine ITAT 16902

Mukesh Kumar Jhawar v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey,
Member (Judicial)), 2026 SCC OnLine ITAT 16717

Mukhatar Ahamed Shaukat Ali Gotyalakar v. CIT, (Balakrishnan S., (Accountant Member) and
Soundararajan K., Member (Judicial)), 2026 SCC OnLine ITAT 16730

Mullagolla Praneeth v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan Sawdia,
(Accountant Member)), 2026 SCC OnLine ITAT 16718

Mumtajbanu A. Jivani v. CIT, (Annapurna Gupta, A.M. and T.R. Senthil Kumar, J.M.), 2023 SCC
OnLine ITAT 8189

Muniswamappa Ananda v. CIT, (Balakrishnan S., (Accountant Member) and Keshav Dubey,
Member (Judicial)), 2026 SCC OnLine ITAT 16665

Munmun Nayak v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey, Member
(Judicial)), 2026 SCC OnLine ITAT 16810

Nanalal Keshavji Gala v. CIT, (Pawan Singh, Member (Judicial) and Manoj Kumar Aggarwal,
(Accountant Member)), 2026 SCC OnLine ITAT 16768

Nanjaraj Sushma v. CIT, (Balakrishnan S., (Accountant Member) and Soundararajan K., Member
(Judicial)), 2026 SCC OnLine ITAT 16737

Narayan Goyal v. CIT, (T.R. Senthil Kumar, Member (Judicial) and Prakash, (Accountant
Member)), 2026 SCC OnLine ITAT 16895

Narayan Goyal v. CIT, (T.R. Senthil Kumar, Member (Judicial) and Prakash, (Accountant
Member)), 2026 SCC OnLine ITAT 16904

Narbheram Leasing Co. (P) Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar
Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16875

Naresh Kothari v. CIT, (George George K., (Vice President) and S.R. Raghunatha, (Accountant
Member)), 2026 SCC OnLine ITAT 16700

Nareshbhai Ishwardas Patel v. CIT, (Waseem Ahmed, A.M. and T.R. Senthil Kumar, J.M.), 2023
SCC OnLine ITAT 8199

Narmada Rajagopalan v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav Dubey, Member
(Judicial)), 2026 SCC OnLine ITAT 16744

Nazirpur Lamps Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey,
Member (Judicial)), 2026 SCC OnLine ITAT 16679

Neeta Nanalal Gala v. CIT, (Pawan Singh, Member (Judicial) and Manoj Kumar Aggarwal,
(Accountant Member)), 2026 SCC OnLine ITAT 16767

New Millennnium Foundtion Society v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S.,
(Accountant Member)), 2026 SCC OnLine ITAT 16888

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855608

-71 -

Nirmal Ujjwal Credit Coop. Society Ltd. v. CIT, (Anubhav Sharma, Member (Judicial) and Khettra
Mohan Roy, (Accountant Member)), 2026 SCC OnLine ITAT 16801

Olive Development Foundation v. CIT, (Amit Shukla, J.M. and Padmavathy S., A.M.), 2023 SCC
OnLine ITAT 8222

Osianama Learning Experience (P) Ltd. v. CIT, (Amit Shukla, J.M. and Padmavathy S., A.M.), 2023
SCC OnLine ITAT 8237

Palanivel Kathiresan v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S., (Accountant
Member)), 2026 SCC OnLine ITAT 16824

Pandit Vettrivel v. CIT, (V. Durga Rao, J.M. and Manoj Kumar Aggarwal, A.M.), 2023 SCC OnLine
ITAT 8215

Paradip Port Authority v. CIT, (Duvvuru R.L. Reddy, Vice President and Rajesh Kumar, Member
(Accountant)), 2026 SCC OnLine ITAT 11429

Pharmanza Herbal (P) Ltd. v. CIT, (Annapurna Gupta, A.M. and T.R. Senthil Kumar, J.M.), 2023
SCC OnLine ITAT 8197

Prachi Prakash Gavkar v. CIT, (Sandeep Gosain, Member (Judicial) and Prabhash Shankar,
(Accountant Member)), 2026 SCC OnLine ITAT 16855

Pradeep Bansal v. CIT, (Narendra Kumar Billaiya, A.M. and Challa Nagendra Prasad, J.M.), 2023
SCC OnLine ITAT 8201

Prashant Gupta v. CIT, (Sunil Kumar Singh, Member (Judicial) and Brajesh Kumar Singh,
(Accountant Member)), 2026 SCC OnLine ITAT 16761

Preety Kunj Society v. CIT, (Paresh M. Joshi, Member (Judicial) and Arvind Soni, (Accountant
Member)), 2026 SCC OnLine ITAT 16791

Punit Goel v. CIT, (Sudhanshu Srivastava, Member (Judicial) and Nikhil Choudhary, (Accountant
Member)), 2026 SCC OnLine ITAT 16859

Purshottam Farmers Co. Op Cotton Ginning & Pressing Society Ltd. v. CIT, (Pawan Singh, J.M. and
Dr Arjun Lal Saini, A.M.), 2023 SCC OnLine ITAT 8217

Radhika Seva Sanstha v. CIT, (Astha Chandra, Member (Judicial) and Dr. Dipak P. Ripote,
(Accountant Member)), 2026 SCC OnLine ITAT 16826

Raghavendra Kumar Kunchala v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan Sawdia,
(Accountant Member)), 2026 SCC OnLine ITAT 16731

Rajiv Gandhi Siksha Mission v. CIT, (Ravish Sood, J.M. and Arun Khodpia, A.M.), 2023 SCC
OnLine ITAT 8240

Rajni Vinod Malhotra v. CIT, (Annapurna Gupta, (Accountant Member) and Kuldip Singh, Member
(Judicial)), 2026 SCC OnLine ITAT 16896

Rajnish Kumar Jatwani v. CIT, (Manoj Kumar Aggarwal, (Accountant Member) and Rajesh
Damodarlal Sharma, Member (Judicial)), 2026 SCC OnLine ITAT 16813

Rajo Devi v. CIT, (Satbeer Singh Godara, Member (Judicial)), 2026 SCC OnLine ITAT 16839

Rajshree Developer Entrepreneurs (P) Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and
Pradip Kumar Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16654

Rakesh Kumar Mokshit Kumar HUF v. Deputy Director, CPC, (Amit Shukla, Member (Judicial) and
Girish Agrawal, (Accountant Member)), 2026 SCC OnLine ITAT 16774

Ram Charan Mehta v. CIT, (Annapurna Gupta, (Accountant Member) and T.R. Senthil Kumar,
Member (Judicial)), 2026 SCC OnLine ITAT 16712

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855432

-72 -

Ramamoorthy Sundar v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S., (Accountant
Member)), 2026 SCC OnLine ITAT 16847

Ramesh Seth v. NFAC, (Amit Shukla, Member (Judicial) and Arun Khodpia, (Accountant Member)),
2026 SCC OnLine ITAT 16844

Rashmi Anup Solanki v. CIT, (Manish Borad, (Accountant Member)), 2026 SCC OnLine ITAT 16756

Ravi Kumar Rawat v. CIT, (Annapurna Gupta, (Accountant Member)), 2026 SCC OnLine ITAT
16739

Ravi Kumar v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan Sawdia, (Accountant
Member)), 2026 SCC OnLine ITAT 16746

Rekha Goyal v. CIT, (T.R. Senthil Kumar, Member (Judicial) and Prakash, (Accountant Member)),
2026 SCC OnLine ITAT 16757

Ridhiraj Builders LLP v. CIT, (T.R. Senthil Kumar, Member (Judicial) and Prakash, (Accountant
Member)), 2026 SCC OnLine ITAT 16709

Rina Radha Madhab Jena v. Assessment Unit, (Om Prakash Kant, (Accountant Member) and Anikesh
Banerjee, Member (Judicial)), 2026 SCC OnLine ITAT 16669

Rise India Foundation v. CIT, (Om Prakash Kant, (Accountant Member) and Anikesh Banerjee,
Member (Judicial)), 2026 SCC OnLine ITAT 16671

Ritu Agarwal v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey, Member
(Judicial)), 2026 SCC OnLine ITAT 16690

Riva Packaging Solutions (P) Ltd. v. CIT, (Suchitra Kamble, Member (Judicial) and B.M. Biyani,
(Accountant Member)), 2026 SCC OnLine ITAT 16799

Rudraksh Enterprises v. CIT, (Amit Shukla, Member (Judicial) and Girish Agrawal, (Accountant
Member)), 2026 SCC OnLine ITAT 16778

Rupeshkumar Hitendrakumar Khatri v. CIT, (Suchitra Kamble, Member (Judicial) and B.M. Biyani,
(Accountant Member)), 2026 SCC OnLine ITAT 16867

S.B. Patel Infrastructure (P) Ltd. v. CIT, (Narendra Prasad Sinha, (Accountant Member) and Tapas
Ram Misra, Member (Judicial)), 2026 SCC OnLine ITAT 16779

Sagar Pramod Deoghare v. CIT, (Dr. Dipak P. Ripote, (Accountant Member) and Vinay Bhamore,
Member (Judicial)), 2026 SCC OnLine ITAT 16829

Sai Computers Ltd. v. CIT, (Chandra Mohan Garg, J.M. and Pradip Kumar Kedia, A.M.), 2023 SCC
OnLine ITAT 8221

Salama Mahmadsalim Dafedar v. CIT, (Manish Borad, (Accountant Member) and Vinay Bhamore,
Member (Judicial)), 2026 SCC OnLine ITAT 16788

Sanobar Infrastructure (P) Ltd. v. CIT, (Amit Shukla, Member (Judicial) and Makarand Vasant
Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 16758

Santiniketan Sishutirtha v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey,
Member (Judicial)), 2026 SCC OnLine ITAT 16682

Sanyog Kumar Bhandari v. CIT, (Manish Borad, (Accountant Member) and Paresh M. Joshi,
Member (Judicial)), 2026 SCC OnLine ITAT 16876

Sarala Rajkumar Jain v. CIT, (Narendra Prasad Sinha, (Accountant Member) and Sanjay Kumar,
Member (Judicial)), 2026 SCC OnLine ITAT 16728

Sarba Bharatiya Akhanda Sanghatan v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip
Kumar Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16684

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855404

-73 -

Saroj Baid v. CIT, (Sanjay Garg, J.M. and Dr Manish Borad, A.M.), 2023 SCC OnLine ITAT 8226

Satish Kumar v. CIT, (Manoj Kumar Aggarwal, (Accountant Member) and Rajesh Damodarlal
Sharma, Member (Judicial)), 2026 SCC OnLine ITAT 16806

Seema Narendra Dhavale v. CIT, (Dr. Manish Borad, (Accountant Member) and Vinay Bhamore,
Member (Judicial)), 2026 SCC OnLine ITAT 16832

Sei Aditi Power (P) Ltd. v. CIT, (Manu Kumar Giri, Member (Judicial) and S.R. Raghunatha,
(Accountant Member)), 2026 SCC OnLine ITAT 16819

Senior Material Manager North Western Railway v. CIT, (Amit Shukla, Member (Judicial) and Girish
Agrawal, (Accountant Member)), 2026 SCC OnLine ITAT 16759

Sewa Sahkari Sanstha Maryadit v. CIT, (Paresh M. Joshi, Member (Judicial) and Arvind Soni,
(Accountant Member)), 2026 SCC OnLine ITAT 16872

Sewa Sahkari Sanstha Maryadit v. CIT, (Paresh M. Joshi, Member (Judicial) and Arvind Soni,
(Accountant Member)), 2026 SCC OnLine ITAT 16874

Shalini Soni v. CIT, (Annapurna Gupta, (Accountant Member)), 2026 SCC OnLine ITAT 16780

Sharad Kanaiyalal Shah v. CIT, (Dr. B.R.R. Kumar, (Vice President) and Rahul Chaudhary,
Member (Judicial)), 2026 SCC OnLine ITAT 16797

Sharafat Ali v. Assessment Unit NFAC, (Sudhanshu Srivastava, Member (Judicial) and Nikhil
Choudhary, (Accountant Member)), 2026 SCC OnLine ITAT 16789

Sheetal Dattatray Patil v. CIT, (Amit Shukla, Member (Judicial) and Makarand Vasant Mahadeokar,
(Accountant Member)), 2026 SCC OnLine ITAT 16675

Shiv Kumar Keshwani v. CIT, (Sudhanshu Srivastava, Member (Judicial) and Nikhil Choudhary,
(Accountant Member)), 2026 SCC OnLine ITAT 16865

Shree Bajreshwari Devi Temple Trust v. CIT, (Manoj Kumar Aggarwal, (Accountant Member) and
Rajesh Damodarlal Sharma, Member (Judicial)), 2026 SCC OnLine ITAT 16809

Shree Shankar Trading Co. v. CIT, (Annapurna Gupta, (Accountant Member) and T.R. Senthil
Kumar, Member (Judicial)), 2026 SCC OnLine ITAT 16727

Shree Valinath Gujrati Rabari Dharmashala Trust v. CIT, (Waseem Ahmed, A.M. and T.R. Senthil
Kumar, J.M.), 2023 SCC OnLine ITAT 8200

Shree Vishwakarma Sutradhar Sampati Trust v. CIT, (Amit Shukla, Member (Judicial) and Girish
Agrawal, (Accountant Member)), 2026 SCC OnLine ITAT 16881

Shri Namiyun Parswanath Jain Swetamber Manidhari Trust v. CIT, (Om Prakash Kant, A.M. and
Pavan Kumar Gadale, J.M.), 2023 SCC OnLine ITAT 8212

SMS Integrated Facility Services (P) Ltd. v. CIT, (Justice (Retd.) C.V. Bhadang, (President) and
Prabhash Shankar, (Accountant Member)), 2026 SCC OnLine ITAT 16922

SN Enviro Tech (P) Ltd. v. CIT, (Anubhav Sharma, Member (Judicial) and Krinwant Sahay,
(Accountant Member)), 2026 SCC OnLine ITAT 16917

Somnath Ganguli v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Gopalan Gurusamy,
(Accountant Member)), 2026 SCC OnLine ITAT 16816

Span Realtors Ground Floor Samriddhi v. CIT, (Amit Shukla, Member (Judicial) and Makarand
Vasant Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 16868

Sri Motors v. CIT, (Manu Kumar Giri, Member (Judicial) and S.R. Raghunatha, (Accountant
Member)), 2026 SCC OnLine ITAT 16820

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855540

-74 -

Sri Periya Mariamman Seva Trust v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S.,
(Accountant Member)), 2026 SCC OnLine ITAT 16836

Sri. Gurutegh Bahadur Education Society v. CIT, (Om Prakash Kant, A.M. and Pavan Kumar Gadale,
J.M.), 2023 SCC OnLine ITAT 8214

Sri. Sai Balaji Gas - Cylinder (P) Ltd. v. CIT, (Manjunatha G., A.M. and Manomohan Das, J.M.),
2023 SCC OnLine ITAT 8186

Srinivasan Thirumalai Kumar v. CIT, (Manu Kumar Giri, Member (Judicial) and S.R. Raghunatha,
(Accountant Member)), 2026 SCC OnLine ITAT 16854

St. Joseph Educational Society v. CIT, (Laliet Kumar, Member (Judicial) and Vijay Varma,
(Accountant Member)), 2026 SCC OnLine ITAT 16719

St. Josephs Church Umerkhadi v. CIT, (Amit Shukla, Member (Judicial) and Makarand Vasant
Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 16764

St. Josephs High School v. CIT, (Amit Shukla, Member (Judicial) and Makarand Vasant
Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 16863

Subbayan Sujaynath v. CIT, (S.S. Viswanethra Ravi, Member (Judicial) and S.R. Raghunatha,
(Accountant Member)), 2026 SCC OnLine ITAT 16841

Sudhir Synthetics (P) Ltd. v. CIT, (Amit Shukla, Member (Judicial) and Girish Agrawal, (Accountant
Member)), 2026 SCC OnLine ITAT 16786

Sudip Basak v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey, Member
(Judicial)), 2026 SCC OnLine ITAT 16653

Sukharanjan Halder v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey,
Member (Judicial)), 2026 SCC OnLine ITAT 16657

Sunil Bardia v. CIT, (Ravish Sood, J.M. and Arun Khodpia, A.M.), 2023 SCC OnLine ITAT 8230

Surat People's Coop. Bank Ltd. v. PCIT, (Pawan Singh, J.M. and Dr A.L. Saini, A.M.), 2023 SCC
OnLine ITAT 8234

Surendranagar District Coop. Producers Union Ltd. v. CIT, (Dr Arjun Lal Saini, Member
(Accountant) and Dr Dinesh Mohan Sinha, Member (Judicial)), 2026 SCC OnLine ITAT 16485

Surya Prakash Rao v. CIT, (Ravish Sood, Member (Judicial) and Madhusudan Sawdia, (Accountant
Member)), 2026 SCC OnLine ITAT 16763

Swastik Agro Impex (India) Ltd. v. CIT, (Manish Borad, (Accountant Member) and Paresh M. Joshi,
Member (Judicial)), 2026 SCC OnLine ITAT 16805

Syed Swaleh Imam v. CIT, (T.R. Senthil Kumar, Member (Judicial) and Prakash, (Accountant
Member)), 2026 SCC OnLine ITAT 16906

Tarun Mittal v. CIT, (Sudhanshu Srivastava, Member (Judicial) and Nikhil Choudhary, (Accountant
Member)), 2026 SCC OnLine ITAT 16870

Thermo Fisher Scientific India (P) Ltd. v. CIT, (Om Prakash Kant, A.M. and Kavitha Rajagopal,
J.M.), 2023 SCC OnLine ITAT 8188

Tirupati Commodities (P) Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar
Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16795

Trishakti Foundationa v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar Choubey,
Member (Judicial)), 2026 SCC OnLine ITAT 16688

Ungal Siva Valli Vilas v. CIT, (Aby T. Varkey, Member (Judicial) and S.R. Raghunatha,
(Accountant Member)), 2026 SCC OnLine ITAT 16908

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855628

=75 -

United India Insurance Co. Ltd. v. CIT, (V. Durga Rao, J.M. and Manjunatha G., A.M.), 2023 SCC
OnLine ITAT 8225

Urvashi Lalit v. CIT, (Sudhanshu Srivastava, Member (Judicial) and Nikhil Choudhary, (Accountant
Member)), 2026 SCC OnLine ITAT 16848

Usha Gupta v. CIT, (Laliet Kumar, Member (Judicial) and Vijay Varma, (Accountant Member)),
2026 SCC OnLine ITAT 16773

V. Ganesan v. CIT, (S.S. Viswanethra Ravi, Member (Judicial) and S.R. Raghunatha, (Accountant
Member)), 2026 SCC OnLine ITAT 16840

Vardhaman S. Jain Shravak Sangh v. CIT, (Amit Shukla, Member (Judicial) and Makarand Vasant
Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 16676

Varsharani v. CIT, (Annapurna Gupta, (Accountant Member)), 2026 SCC OnLine ITAT 16707

Venkagouda Krishnagouda Patil v. CIT, (Manish Borad, (Accountant Member) and Vinay Bhamore,
Member (Judicial)), 2026 SCC OnLine ITAT 16852

Venkata Ratna Kumar Yarlagadda v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G.,
(Accountant Member)), 2026 SCC OnLine ITAT 16907

Venkatachalam Mohan v. CIT, (Mahavir Singh, V.P. and Manjunatha G., A.M.), 2023 SCC OnLine
ITAT 8223

Venkateshwari Andhan v. CIT, (S.S. Viswanethra Ravi, Member (Judicial) and S.R. Raghunatha,
(Accountant Member)), 2026 SCC OnLine ITAT 16842

Vibhagiya Sahakari Khatya Til Karmacharyachi Sahkari Patpedhi Maryadit v. CIT, (Astha Chandra,
Member (Judicial) and Dr. Dipak P. Ripote, (Accountant Member)), 2026 SCC OnLine ITAT
16827

Vijaykumar Baldev Bajaj v. CIT, (Amit Shukla, Member (Judicial) and Arun Khodpia, (Accountant
Member)), 2026 SCC OnLine ITAT 16869

Vijendra Choudhary v. CIT, (Annapurna Gupta, (Accountant Member) and T.R. Senthil Kumar,
Member (Judicial)), 2026 SCC OnLine ITAT 16754

Vikrambhai Dhudabhai Achary v. CIT, (Narendra Prasad Sinha, (Accountant Member) and Sanjay
Kumar, Member (Judicial)), 2026 SCC OnLine ITAT 16742

Vishnu Kumar Sharma v. CIT, (T.R. Senthil Kumar, Member (Judicial) and Prakash, (Accountant
Member)), 2026 SCC OnLine ITAT 16905

Vivek Kumar Jain v. CIT, (Partha Sarathi Chaudhury, Member (Judicial) and Avdhesh Kumar
Mishra, (Accountant Member)), 2026 SCC OnLine ITAT 16831

Vivekananda Resham Khadi Gramodyog Sangha v. CIT, (Sanjay Garg, J.M. and Girish Agrawal,
AM.), 2023 SCC OnLine ITAT 8228

Yogesh Keshavji Gala v. CIT, (Pawan Singh, Member (Judicial) and Manoj Kumar Aggarwal,
(Accountant Member)), 2026 SCC OnLine ITAT 16765

Yusuf Ali Sayad v. CIT, (Annapurna Gupta, (Accountant Member)), 2026 SCC OnLine ITAT 16740

Zavareh Soli Poonawalla v. CIT, (Rama Kanta Panda, (Vice President) and Astha Chandra, Member
(Judicial)), 2026 SCC OnLine ITAT 16782

Zeromile Vincome (P) Ltd. v. CIT, (Rajesh Kumar, (Accountant Member) and Pradip Kumar
Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 16686

Zila Sahakari Bank Ltd. v. CIT, (Sudhanshu Srivastava, Member (Judicial) and Nikhil Choudhary,
(Accountant Member)), 2026 SCC OnLine ITAT 16873

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855593

-76 -

National Company Law Tribunal

Abdul Waseem v. Hamza Trading & Investment (P) Ltd., (Anupinder Singh Grewal, President and
Ravindra Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5152

Adecco India (P) Ltd. v. Welkin It Services (P) Ltd., (Hariharan Neelakanta Iyer, Member (Technical)
and Lakshmi Gurung, Member (Judicial)), 2026 SCC OnLine NCLT 5093

Afzal Khan v. Golf Technologies (P) Ltd., (Anupinder Singh Grewal, President and Ravindra
Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5167

Amit Pareek, In re, (Rammurti Kushawaha, Member (Judicial) and Yogendra Kumar Singh, Member
(Technical)), 2026 SCC OnLine NCLT 5150

Anish Sanghai v. Ashimara Housing (P) Ltd., (Anupinder Singh Grewal, President and Ravindra
Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5149

ARCL Organics Ltd. v. RCHEM Industries (P) Ltd., (Mahendra Khandelwal, Member (Judicial) and
K.K. Singh, Member (Technical)), 2026 SCC OnLine NCLT 5145

Area Importers & Exporters (P) Ltd. v. Gupta Builders & Promoters (P) Ltd., (Shishir Agarwal,
Member (Technical) and K. Biswal, Member (Judicial)), 2026 SCC OnLine NCLT 5160

Arvind Mithailal Agarwal, In re, (Prabhat Kumar, Member (Technical) and Sushil Mahadeorao
Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5126

Aseet Reconstruction Co. (India) Ltd. v. White Metals Ltd., (Anupinder Singh Grewal, President and
Ravindra Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5156

Ashish Prabhudayal Chamria, In re, (Prabhat Kumar, Member (Technical) and Sushil Mahadeorao
Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5131

Assets Care & Reconstruction Enterprise Ltd. v. Rajesh Buildspaces (P) Ltd., (Vinay Goel, Member
(Judicial) and Charanjeet Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5104

Ballarpur Industries Ltd. v. Haryana State Pollution Control Board, (Hariharan Neelakanta Iyer,
Member (Technical) and Lakshmi Gurung, Member (Judicial)), 2026 SCC OnLine NCLT 5155

Bank of India Ltd. v. Pannageshwar Sugar Mills Ltd., (Vinay Goel, Member (Judicial) and Charanjeet
Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5130

Bank of India v. Supreme Engineering Ltd., (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5122

Bank of Maharashtra v. Pooja Diam LLP, (Sameer Kakar, Member (Technical) and Nilesh Sharma,
Member (Judicial)), 2026 SCC OnLine NCLT 5090

Birendra Kumar Agrawal, In re, (Hariharan Neelakanta Iyer, Member (Technical) and Lakshmi
Gurung, Member (Judicial)), 2026 SCC OnLine NCLT 5088

CA S Raghothamman v. Akshaya (P) Ltd., (Sanjiv Jain, Member (Judicial) and Ravichandran
Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 5148

Canara Bank Ltd. v. R.S. Builders (P) Ltd., (Nilesh Sharma, Member (Judicial) and Sameer Kakar,
Member (Technical)), 2026 SCC OnLine NCLT 5132

Capri Global Capital Ltd. v. Silver Jubilee Motors Ltd., (Sameer Kakar, Member (Technical) and
Nilesh Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 5098

Catalyst Trusteeship Ltd. v. Neelkanth Realtors Ltd., (Sameer Kakar, Member (Technical) and Nilesh
Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 5125

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853080

=77 -

Centaur Builders (P) Ltd. v. Registrar of Companies, Mumbai, (Ashish Kalia, Member (Judicial) and
Banwari Lal Meena, Member (Technical)), 2025 SCC OnLine NCLT 15361

Clearwater Capital Partners Singapore Fund 1V (P) Ltd. v. Rajesh Estates & Nirman (P) Ltd.,
(Hariharan Neelakanta Iyer, Member (Technical) and Lakshmi Gurung, Member (Judicial)), 2026
SCC OnLine NCLT 5114

Cosmos Coop. Bank Ltd. v. ABID Ali Shaikh, (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5111

COSMOS Coop. Bank Ltd. v. Naveem Naaz Shaikh, (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5113

COSMOS Coop. Bank Ltd. v. Nazneem Khatu Abid Ali Shaikh, (Prabhat Kumar, Member (Technical)
and Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5112

Deepika L. Shah v. Chesa Dental Care Services Ltd., (Sameer Kakar, Member (Technical) and Nilesh
Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 5128

Dhanalakshmi Srinivasan Energy (P) Ltd. v. Madras Asset Recovery Co. (P) Ltd., (Sanjiv Jain,
Member (Judicial) and Venkataraman Subramaniam, Member (Technical)), 2026 SCC OnLine
NCLT 5151

Divyesh Desai v. Tejas Surendra Khandhar, (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5097

Divyesh Desai v. Tejas Surendra Khandhar, (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5100

Fosroc Chemicals (India) (P) Ltd., In re, (Sanjiv Jain, Member (Judicial) and Venkataraman
Subramaniam, Member (Technical)), 2026 SCC OnLine NCLT 5147

Geetha Davis v. Registrar of Companies, Chennai, (Sanjiv Jain, Member (Judicial) and Venkataraman
Subramanian, Member (Technical)), 2026 SCC OnLine NCLT 5137

Gnana Sundaram Ravanan v. Registrar of Companies, Chennai, (Sanjiv Jain, Member (Judicial) and
Venkataraman Subramanian, Member (Technical)), 2026 SCC OnLine NCLT 5138

Haris Chirakkattil v. Registrar of Companies, (Sanjiv Jain, Member (Judicial) and Venkataraman
Subramaniam, Member (Technical)), 2026 SCC OnLine NCLT 5154

Harish Kant Kaushik v. IDBI Bank Ltd., (Vinay Goel, Member (Judicial) and Charanjeet Singh
Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5162

Hirjibhai Premchandbhai Dedhia v. Girish Premchand Dedhia, (Anupinder Singh Grewal, President),
2026 SCC OnLine NCLT 5166

ICICI Bank Ltd. v. Innoventive Industries Ltd., (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5091

ICICI Bank Ltd. v. Seeta Niraj Shah, (Vinay Goel, Member (Judicial) and Charanjeet Singh Gulati,
Member (Technical)), 2026 SCC OnLine NCLT 5092

Indian Bank v. Saurabh Poddar, (Rammurti Kushawaha, Member (Judicial) and Yogendra Kumar
Singh, Member (Technical)), 2026 SCC OnLine NCLT 5144

J.C. Flowers Asset Reconstruction (P) Ltd. v. Bliss Villa (Delhi) (P) Ltd., (Ashok Kumar Bhardwaj,
Member (Judicial) and Atul Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5139

J.C. Flowers Asset Reconstruction (P) Ltd. v. Bliss Villa (Delhi) (P) Ltd., (Ashok Kumar Bhardwaj,
Member (Judicial) and Atul Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5140

J.C. Flowers Asset Reconstruction (P) Ltd. v. Smaaash Leisure Ltd., (Prabhat Kumar, Member
(Technical) and Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5123

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853078

-78 -

Jalan Sales Corpn. v. Sree Bajrang Infracon (P) Ltd., (Rammurti Kushawaha, Member (Judicial) and
Yogendra Kumar Singh, Member (Technical)), 2026 SCC OnLine NCLT 5165

Kalindi Green Ventures v. DK INfrastructure (P) Ltd., (Vinay Goel, Member (Judicial) and
Charanjeet Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5119

Kalindi Green Ventures v. DK Infrastructure (P) Ltd., (Vinay Goel, Member (Judicial) and Charanjeet
Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5120

Kalindi Green Ventures v. DK Infrastructure (P) Ltd., (Vinay Goel, Member (Judicial) and Charanjeet
Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5121

Kamal Kailashchandra Agrawal v. Hariwansh Packaging (P) Ltd., (Sameer Kakar, Member
(Technical) and Nilesh Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 5108

Kamal Kailashchandra Agrawal v. Hariwansh Packaging (P) Ltd., (Sameer Kakar, Member
(Technical) and Nilesh Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 5109

Kamal Kailashchandra Agrawal v. Hariwansh Packaging (P) Ltd., (Sameer Kakar, Member
(Technical) and Nilesh Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 5110

Krishna Chamadia v. Usher Agro Ltd., (Prabhat Kumar, Member (Technical) and Sushil Mahadeorao
Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5095

Krishna Sheet Processors (P) Ltd. v. Ambica Bioenergy (P) Ltd., (Sameer Kakar, Member (Technical)
and Nilesh Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 5103

Mahhesh Bapuraoji Nage v. Sudhir Constructions Infraspace (P) Ltd., (Vinay Goel, Member
(Judicial) and Charanjeet Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5134

Mahhesh Bapuraoji Nage v. Sudhir Constructions Infraspace (P) Ltd., (Vinay Goel, Member
(Judicial) and Charanjeet Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5135

Mahhesh Bapuraoji Nage v. Sudhir Constructions Infraspace (P) Ltd., (Vinay Goel, Member
(Judicial) and Charanjeet Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5136

Meena Sakariya v. HReck Engineers (P) Ltd., (Vinay Goel, Member (Judicial) and Charanjeet Singh
Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5105

Meena Sakariya v. HReck Engineers (P) Ltd., (Vinay Goel, Member (Judicial) and Charanjeet Singh
Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5106

Mercy Manuel Anand v. ROC, Chennai, (Jyoti Kumar Tripathi, Member (Judicial) and Ravichandran
Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 5153

Moon Star Securities Trading & Finance Co. Ltd. v. Raghuleela Builders (P) Ltd., (Vinay Goel,
Member (Judicial) and Charanjeet Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT
5107

Narendra Mithailal Agarwal, In re, (Prabhat Kumar, Member (Technical) and Sushil Mahadeorao
Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5127

New Variety Decorators (P) Ltd. v. Bella Monde Hotels (P) Ltd., (Mahendra Khandelwal, Member
(Judicial) and Atul Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5163

Ntex Transportation Services (P) Ltd. v. Agriallx Ventures (P) Ltd., (Prabhat Kumar, Member
(Technical) and Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5159

Omkara Assets Reconstruction (P) Ltd. v. Rasila M. Shah, (Prabhat Kumar, Member (Technical) and
Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5096

Oriental Yeast India (P) Ltd. v. Raigaon Sugar & Power Ltd., (Nilesh Sharma, Member (Judicial) and
Sameer Kakar, Member (Technical)), 2026 SCC OnLine NCLT 5115

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853070

-79 -

Positive Rays Events (P) Ltd. v. Sheltrex Karjat (P) Ltd., (Vinay Goel, Member (Judicial) and
Charanjeet Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5099

Pradeep Devichand Agarwal v. Dreans Constructiion Pune (P) Ltd., (Prabhat Kumar, Member
(Technical) and Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5116

Prism Johnson Ltd. v. Kean Construction (P) Ltd., (Sameer Kakar, Member (Technical) and Nilesh
Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 5124

Priya S Anand, In re, (Jyoti Kumar Tripathi, Member (Judicial) and Ravichandran Ramasamy,
Member (Technical)), 2026 SCC OnLine NCLT 5161

Punjab National Bank v. Kay Bouvet Engineering Ltd., (Sameer Kakar, Member (Technical) and
Nilesh Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 5133

Ritesh Agarwal v. Rupchand Paswan, (Prabhat Kumar, Member (Technical) and Sushil Mahadeorao
Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5117

Rohit Sharma v. Canara Bank, (Khetrabasi Biswal, Member (Judicial) and Shishir Agarwal, Member
(Technical)), 2026 SCC OnLine NCLT 5157

Sanjeev Memorial Foundation v. Kamrup Housing Projects (P) Ltd., (Manni Sankariah Shanmuga
Sundaram, Member (Judicial) and Reena Sinha Puri, Member (Technical)), 2026 SCC OnLine
NCLT 5164

Saurabh Poddar v. Indian Bank, (Rammurti Kushawaha, Member (Judicial) and Yogendra Kumar
Singh, Member (Technical)), 2026 SCC OnLine NCLT 5158

Shashant Sudhakar Yeola, In re, (Hariharan Neelakanta Iyer, Member (Technical) and Lakshmi
Gurung, Member (Judicial)), 2026 SCC OnLine NCLT 5089

Smartpaddle Technology (P) Ltd. v. Monopoly Innovations Ltd., (Sameer Kakar, Member (Technical)
and Nilesh Sharma, Member (Judicial)), 2026 SCC OnLine NCLT 5129

Sunita Jaiswal, In re, (Hariharan Neelakanta Iyer, Member (Technical) and Lakshmi Gurung, Member
(Judicial)), 2026 SCC OnLine NCLT 5087

Team Outdoors v. Orient Tourism (P) Ltd., (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5094

Times Strategic Solutions Ltd. v. Planet Marathi Seller Services (P) Ltd., (Anil Raj Chellan, Member
(Technical) and Ashish Kalia, Member (Judicial)), 2026 SCC OnLine NCLT 5118

Trade Concepts India Ltd. v. Registrar of Companies, (Anupinder Singh Grewal, President and
Ravindra Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5143

Ultratech Cement Ltd. v. Schema Enterprises (P) Ltd., (Hariharan Neelakanta Iyer, Member
(Technical) and Lakshmi Gurung, Member (Judicial)), 2026 SCC OnLine NCLT 5102

Uno Minda Ltd. v. Marshall Machines Ltd., (K. Biswal, Member (Judicial) and K.K. Singh, Member
(Technical)), 2026 SCC OnLine NCLT 5142

Vaighai Chemical Industries Ltd., In re, (Jyoti Kumar Tripathi, Member (Judicial) and Ravichandran
Ramasamy, Member (Technical)), 2026 SCC OnLine NCLT 5146

Vikas Mittal v. Swatik Homebuild (P) Ltd., (Mahendra Khandelwal, Member (Judicial) and K.K.
Singh, Member (Technical)), 2026 SCC OnLine NCLT 5141

Visagar Financial Services Ltd. v. Dharmkalp Constructions & Consultancy (P) Ltd., (Vinay Goel,
Member (Judicial) and Charanjeet Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT
5101

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003853056

-80 -

Securities Appellate Tribunal

Ashika Commodities and Derivatives (P) Ltd. v. SEBI, (Tarun Agarwala, Presiding Officer and Meera
Swarup, Member (Technical)), 2023 SCC OnLine SAT 1917

Kaashyap Technologies Ltd. v. SEBI, (Tarun Agarwala, Presiding Officer and Meera Swarup,
Member (Technical)), 2023 SCC OnLine SAT 1914

MPF Systems Ltd. v. SEBI, (Tarun Agarwala, Presiding Officer and Meera Swarup, Member
(Technical)), 2023 SCC OnLine SAT 1915

Prem Lata v. SEBI, (Tarun Agarwala, Presiding Officer and Meera Swarup, Member (Technical)),
2023 SCC OnLine SAT 1913

V. Manikandan v. SEBI, (Tarun Agarwala, Presiding Officer and Meera Swarup, Member
(Technical)), 2023 SCC OnLine SAT 1916

Court of Appeal of Singapore
Dineshkumar Sambusivam v. Public Prosecutor, (Kannan Ramesh, JAD), 2026 SCC OnLine SGCA 2

United States District Court

XAI LLC v. Keith Ellison, (Donovan W. Frank, United States District Judge), 2026 SCC OnLine Dis
Crt US 4

Central Notifications
Central Board of Direct Taxes [Noti. No. G.S.R. 646(E)]
Central Board of Direct Taxes [Noti. No. G.S.R. 656(E)]

Central Board of Direct Taxes [TDS Exemption for IFSC Aircraft Leasing Payments Noti. No. S.O.
3609(E)]

Central Board of Direct Taxes [TDS Exemption on IFSC Ship Leasing Payments Noti. No. S.O.
3610(E)]

Central Board of Direct Taxes [Noti. No. S.O. 3684(E)]
Central Board of Direct Taxes [Noti. No. S.O. 3984(E)]
Central Board of Direct Taxes [Noti. No. S.0O. 4047(E)]
Central Board of Direct Taxes [Noti. No. S.O. 4048(E)]
Central Board of Direct Taxes [Noti. No. S.0O. 4120(E)]
Central Board of Direct Taxes [Noti. No. S.0O. 4121(E)]
Central Board of Direct Taxes [Noti. No. S.0O. 4122(E)]
Central Board of Direct Taxes [Noti. No. S.O. 4190(E)]
Central Board of Direct Taxes [Noti. No. S.0O. 4191(E)]
Central Board of Direct Taxes [Noti. No. S.O. 4307(E)]
Central Board of Direct Taxes [Noti. No. S.O. 4308(E)]
Central Board of Direct Taxes [Noti. No. S.O. 4309(E)]
Central Board of Direct Taxes [Noti. No. S.0O. 4318(E)]
Central Board of Direct Taxes [Noti. No. S.O. 4319(E)]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003854771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003729555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003738670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003700363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003700363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003700364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003700364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003701266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003735270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003763704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003852579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775375

-81 -

Central Board of Direct Taxes [Noti. No. S.O. 4320(E)]
Central Board of Direct Taxes [Noti. No. S.0. 4321(E)]
Central Board of Direct Taxes [Noti. No. S.O. 4322(E)]
Central Board of Direct Taxes [Noti. No. S.O. 4425(E)]
Central Board of Direct Taxes [Noti. No. S.O. 4458(E)]
Central Board of Direct Taxes [Noti. No. S.0O. 4459(E)]
Central Board of Direct Taxes [Noti. No. S.O. 4628(E)]

Ministry of Agriculture [Noti. No. S.0. 4929(E) [Plant Quarantine (Regulation of Import into India)
(Eight Amendment) Order, 2026]]

Ministry of Agriculture [Noti. No. S.0. 4930(E) [Plant Quarantine (Regulation of Import into India)
(Ninth Amendment) Order, 2026]]

Ministry of Environment and Forests [Noti. No. G.S.R. 766(E) [Commission for Air Quality
Management in National Capital Region and Adjoining Areas (salaries, allowances and conditions
of service of the officers and staff of the Commission) Rules, 2026]]

Ministry of Finance [Noti. No. G.S.R. 785(E) [Coinage (Issue of commemorative coin on the occasion
of Centenary Year of the Union Public Service Commission) Rules, 2026]]

Ministry of Finance [Noti. No. S.0. 5067(E)]
Ministry of Health and Family Welfare [Noti. No. S.0. 4595(E)]

Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 775(E) [Central Civil
Services (Pension) Amendment Rules, 2026]]

Ministry of Railways [Noti. No. G.S.R. 784(E) [Indian Railway Health Service Rules, 2026]]

Ministry of Shipping [Noti. No. G.S.R. 774(E) [Merchant Shipping (Carriage of Cargoes and Oil
Fuels) Rules, 2026]]

Ministry of Youth and Sports [Noti. No. S.0. 5007(E) [National Sports Governance (Removal of
Difficulties) Order, 2026]]

Reserve Bank of India [Press Release: 2026-2027/1109]

Reserve Bank of India [RBI/2026-27/250]

Reserve Bank of India [RBI/2026-27/251]

Reserve Bank of India [RBI/2026-27/255]

Reserve Bank of India [RBI/2026-27/256]

Securities and Exchange Board of India [HO/47/16/13(5)2026-MRD-POD1/1/20735/2026]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003775378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003782724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003782725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003851589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003855662

-82 -

To get this list regularly join our:-

Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scctimes_/
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online

QOO0 6 MHE

© EBC Publishing Pvt Ltd


https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

